2617  Re. point of

Order
Pant, have not come out with a state-
ment on these matters of vital im-
portance,

One ig the strike by 40,000 workers,
employees, of the LIC and the other is
the lock-out by the Government in
the HAL and BEL. (Interruption). We
must know the position; especially
when Parliament is in session, before
declaring any lock-out they must let
us know the position. I am surprised
that witnout informing Parliament
they have done it. Therefore, I want
you to adjourn the husiness of the
House and take up ine discussion of
thtse two issues—the strike of the LIC
employees and the lock-out in those
establishments.

=t g () @ 9w R
W ST AT deqr At & At &
I AR ¥ W feqr JAr Ifgd |

MR. SPEAKER: When I am on my
legs, I request you all to sit down. I
would like Mr. Banerjee to take note
also of the other rule—rule 341—

which is next to rule 340 which you ;

have quoted. Rule 341 says:

“If the Speaker is of opinion
that & motion for ....abuse cf the
rules of the House....he may
forthwith put the question there-
on or decline to propose the
question.”

The point is, we are discussing
these budget demands. f do not think
anybody will be happy to adjourn the
House and discuss something else.
The points raised by you are impor-
tant. I do not mean to say they are
unimportant. But there is some other
occasion for it; we are getting the
demands under the Labour Ministry,
when we can discuss them. But now
to discuss the strike notice of the LIC-
employees and about their going to
demonstrate......

SHRI S. M. BANERJEE:; Today they
are all on strike, (Interruption).
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MR. SPEAKER: Today they are on
strike; the LIC employees. Tomor-
row somebody else may be on strike
and the day after tomorrow some-
body else. If you adjourn under
this rule, do you think Parliament
can sit on any day, not only today
or tomorrow but on any day?

SHRI S. M. BANERJEE: I request
the Defence Minister and the Fin-
ance Minister to make statements on
the situation,

2wk ST ( arrfafiw) ¢
Fegww awda v g |

MR. SPEAKER: I cannot ask them
what the Government will be doing.

ot fx gz : TR § 97 "S-
u9e fear ) ag aer AR wEEr
& 1 w9 Wl A B agre 3 & fag
g | ) wfea araw g @m0

12.13 hrs.

r

DEMANDS FOR GRANTS, 1968-69—
Contd.

MINISTRY OF EXTERNAL AFFAIRS—
Contd.

MR. SPEAKER: Now, the point is,
we have only two hours left for the
demands for grants under this Minis-
try. The Prime Minister will have
to reply roundabout 3.15. I may say
for the information of the Members
of the Congress party that they have
got only 45 minutes and the Oppo-
sition has 45 minutes. I am sure the
Prime Minister will need half an
hour or 45 minutes. Therefore,
within the time available, I can only
cgPone or two speakers; the Oppo-
sition have also got a chamce: one
or two Members from the SSP and
the PSP, and Independents also.

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar): You have got your
discretion,
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MR. SPEAKER: Yes. But at 4 O’
clotk ther is non-official business.
I cannot help it. The non-official
business cannot be taken away un-
less the whole House agrees. It is
not in my hands.

SHRI J. B. KRIPALANI (Guna):
May I request that you will give
me five minutes?

Mr. SPEAKER: Of course, Acharya
Kripalani wants five minutes. Bakshi
wants five minutes. Yesterday Mr.
Abdu] Ghani Dar was angry and
walked out. I do not want to be
miserly with the time, but unfortu-
nately it is so limited and so I am
not able to ‘oblige every Member.
May 1 now request the SSP Member
to speak?

=t ARk v (avard-afam):
ueaE. WEd, &9 faqw way,
afea wIT , & 59 989 F = F Aaq
I FE a7 fF agh o s frwaa
¥ } fr frgeama &y R3firw Ny s
T I A T IR ¥ T F T WA
qTe , At wEE &9, # AR ¥ Ay
faram #t 7€ v o Q@ I frge
9T HTEAY gHT, 1962 F A
AT ¥ 9 1965 ¥ qfen A 9%
¥, 97 A1 A g 0 W @4
g A o, ¥ fegam A R
& ¥ g fear @Y 1 fad T
Qamad & Aos ¥y aQ
oy % w1 f6 g fw & oy @@
1 o T qar afeam Y fr
w Ay Y 7B W g A A Ay
Fft faer

RfeF Fd darwm # fre¥ g
o ot foard g @ ok &, 59
qEET AT FEAFT P

“Over the last two decades
India’s foreign policy has been
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one of building bridges of friend-
ship and co-operation with coun-
tries regardless of their economic
or political system.”

TR A AR ¥ vy e g
F et ¥ ag dh FEw w0 SW
#1 Rfews-Afs w1 afad fraw
W ¥ | I NG A T qEET WY
& ag g s qe @ fE QY
¥ A& 9T, oY FE & 91 ¥, ey
ot g § g @ Y feam, Ay
AT aTET #Y Sfirw Aifq H Fm-
IEY & AR ¥ AW WO "WIT °9TE
NI &

# gawan g e oo ¥ fgea Y
g, Rfos Nfg @ @ 2 2@
F Y F 1962 9% wUST &
¥ fergea™ 7 SO OF W @ R
ST TF T W AHOF, & AR
¥ fiw o Tom w@r, wMa-ag
IAT 7T, 99 9% I F fow a7 I
ar fF dar F1§ a9 g EY, W I
T W F TEd A B T
FIH FL | a8 TAURNT SATT 6T F 7
fegmam & 1962 % s fam
afFT 1962 F W FTH AT WX
TAFTHR T F AT 7 TF A4v
foar w& g, & A wmaa 5 qw
¥ fegeam A 9 A ST
Ffaafam w® o
fag weadsda uwifc ¥ fegeam
AW I TEAAG TR |

SHRI BAL RAJ MADHOK (South
De’hi): The word dalali does not
saund very nice. Let him use some
other word. .

Wt WA g “qeaerar”
*g FEN §, AfrT I8 1 FTH g w7
& a1, womewEr &1 A€, wEife ag
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T AT 2T WY 41 A o Y W
woft Y, Sw & feure ofiT ®k Wy
i wf @)

1962 % @@ qw 9 A vy
g 1 TR dude W) “wré-
wif " & Y fase o dxaem A
gfor sk A WA @ 6, 5w
w1 WY GRAT 99 ATFAY ¥ G
& auaar g 5 1962 ¥ fegmma #
fadw+fifs faegmr  fawmdw Hifs a=
™ § ok smrRIwAft g
ot o adt Rard &

e | g w1 AR ok
vEw & foq q@R gt & agr
T, & g qwae 9y ow A
it faRw #fa 9 s wwa
§ A ' AR wwdeT, gfmr ¥
o TR T A AR Y e By
@ ¥ 9 ¥ 79 ggaTE ot & )
& & faw 7 QT ol or, @Ak
& g 0%, g9 i +® § ) werd
& wmeAt & fog oY gho g7 QAT Y
9 fAdT T FTEET WRI W & )
AR T8 7A@ & owEw §
FER F A9 W F A g7 fawarg
TTHFT O AT a7 &7 79 FH 7Y
fear & 1 @ T ¥ 7 A weEEAT
ATl #§ 2R A 5@ 95F ) 79qq 9
w1 afez & gwaes F AN qx fawarm
foar &

TH TIFTT R 777 & o w7 aewe
9 g AT 9% favae W@ T, g9
7w ¥ favary & ¥ 7, ®1f A7
T, A IF F g oA X
g ATaTr § @3 @A &Y A7 JET
g gr, S F 98 wrer WEgw S
¢, Awgagfs smmdTma:
T A I e A7 w $3rw Ay
¥ ¥ wpdww s W A ¥

D.G. (Min. of CHAITRA 16, 1690 (SAKA)

‘External Affairs) 2622

I 9 RN & A1 I FwET 6 T4
sATFwaR | R am &
vy § goere #Y fifq ¥ a1 7
a® @it WY T ferlt §

aa ¥ qgd TTHTT TF 2w &Y it
Fan ¥ oF 3wy w1 e Afg a= e
oo gaTy qEter s ¥ ¥ oo WY
gar 7 &, o & g A g A
6 I G FEA A R gt
A THAGTIRIAT , AT fogry
¥ Wy sroamardy & fagrar a oY I9d
o g A qf A

a0 aTe € dar T WY
gt oRifegi § vq ¥ BT AR A
¥ FAOR & 39 7 9 ot =% fot F
TES Foa1 fag &) Ao wew § AN &7
Fd fFar o oo I-EAT &Y
TEHTH T I =41 (74 F1 997 AlgHTe
FAFT &1 3 W D gAY F@ER
faY WY Toa Tl Ay AR W
FT FIN I IR ) AT H AR Y
seaa & 5 Qigvfafy 7 falt g
y FAT SR FT HqE IA7 § 9% arfe-
| an qr ar e a% ¢
fafs=sFadnsramqgAmI g
Fgft ¥ 1 =0 a1 daen wmr WX
g 3w faare A w2 g4 foer
faq wa=rd # gy W sTwmETY
9T 7g 792 T AT 5 8 A e
& ahie whE A afeaEw 6
W FT w7 gAORT frgAw X
fear &, o faam wr€ @ faee fieg
o faaT o7 gEA F A AT [T &
i & geg gwfaa fag @ o a7
7 qa 7 faar fr g ot ff oY
T F3 ¥ fag darr & oo ag vy
I FTEREG W@ | Hw
weaw wEEd, swrAges ik
qrfeears Y 2% ot arraY a7 o Yot
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A ow A7 dfaam F wqE

T ATAEF Y 5 @ EE aaq @
T ST AR SfaaE ¥ S g
7 T FI | ATTLARAT & IF FTH
€ 71 1 9fF Tem WRIRT, g Al
o GuwaE FHFEaggam =
favarw ¥ foar, Fdfaum F o<
AT AEY FF F R ATAHAT P
g FEF AT T A AR A1 Ay
AT T I/ F FH A9
w@ & (9@ fraf @ ar g
T ¢ 6% mas g ARy ey
f& qoifemt & faaqr &7 Aqew @
HOA MR T 9F A1 FAT AR |
¥ g yfaaga am%  FaAn =mear
§ & qfirw = o faaar 1
giaw F@ 1 @@ J@yds Far
gt & g o 5 O F1% g
qeAT  FE W @A Fr Ay faRe R
st qfwem ¥ e WY U W
fraar ey Wy g A grfasr &) g

afFem F IR AN 209l &
TEfqat F@ATR &1 FOAF AHT
# gAY qEI I ), Fee d qAN F
Ay T Y, qEf arfeer F WA
¥ agy Tdr #Y #WR oegfee &
A { qg7 Ao &Y | @ GG
&% Aifd A & ofeww &
IR F | U T G & 73 W ATEY
e SO @ g 5 orfesmw
N MY FEr A W) F@T oA
qunfrat 1 wr & I wR
FFER JTF 419 gH AN g "9
& o A FEdr gl arfswm
F AR & A ) IR R (aATh
IATAT T W@ § 1 A I X agl war
T ¢ fF ag v & faq W@
9T CHF WA & | 9 WA
Ty & f5amiadi weqfe &
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N ARFRY, W A A wegd
TR gHE ATT w @ AN I
g 9T g ag WY Em & fag
FET g1 TF A | T@
feeq Freta  Fg FTIT AR TTAT
T FHAGR FAIAE § 1 g
@ weqw wgi, of e & AR
¥ og 9T frReua ¥ A9
FT O §, FAMTE G aiew gAY
aeF F ag g HT § K@ 20
A g KA T wyosT Afqy F wrr
WA T FAFFW frar o
W Y § fF qifeam & W19 we-
Y AN W gW WRm FY A Fewr
2 T 99 HEI B AAG H A
& fa¥ 7o 29 waw B | wfFETT
T2 fF FEiR ¥ A & IW |
ar g T F fay 9 w9t T W)
NI AT T F F RS q
w1 1 w3 foad fRw @fa awao
Afy A faww &) T8 Ao g§W
1 fad #T FAE, FIWR F g FY
T a9 ut F f97 7o W@, 39 qFw
T YA THT FY qfFEE F AT
@Y ¥ FW FEAT AfEY | W ]
F® gr , A TEL F OF FA T
Teq FW gY gEh I g Afq
g Wt @ 5 offam 1 g 0]
Fard fe faaar & g &1 wawa #rg
FHSNE FT G A | T WY AR
g F1 a9y +W ¥ fodr qare §
A g 7 T F fAY faw § A
fegeam @t affem & St FmEd
FIA TN AN & ITH! AL FW FT FH
F 1 I TOF ¥ @I weRA TTER
gt #Y gegfea Y W |/ § SEHy
72T FE I FfOww wE AaEd )
FE IR @ 95T § 95«0 Wik 6
&t wgw TR @ # fegam §
TATT ST, IAHY Trad § A7 | Ao

C—
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& @ wwE g g fe fghy
T godr & wer W, o
wit & wR gw woR § W, fgg-
am N gy & fayr v agt
8 gy frlt ot =fer & o gy
79 371, 39 fegea ¥ 99 ST Cw AR
W g w1 FH T fRTIE L 3w A
gl W TF T HY AT FX ST HT
@R e s sy T A
qa W wET yrawn g oL,
(sgaa )... 7§ FTFwETr
R gEm g @ ;feew dR
X IEA AT AT I § AfRA TG
wag el §fF FA Ok AR
T F @ WIT R I@AT AR
g AIaFr@na R

XA AR, Y AT FATT AT
T qEE @ 4 @ R A g ey
g § I F AR § W w1 W Ay
AT AEWSE § | B B g §
& gAR T § FormaT s gl
WY AR AR e @ ) A
g fafw g, TR voaw WYy,
B qga whaE & 5 o qewl A ¥
oY gw A A i &, a5t fow e oY
<A Ffgw av armed) Ffew, Iw
W &, IUET AT FE AT S g
A Afgagas @ @O w7
W A a7 FAX F T qvely A
g #rf 7t Aifa, 78 7 g ©
wfgdt & IR F T 9@ ) o
weel ¥, Ao #, fafeew &, wem
¥*, S o oraE #T W qwT AT
wieeat § ag wgh § e agi sonee
ar o 139 % fag A e
w ¥ frod W g% ¥, Oq
BR ¥ W TN FO w1 ufaw faw
Ny W ¥ fag agt N S ww
W@ (ST R T s W ww A
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wnwen afge ) agEw Wv el
T § W Tg g A A R g )
I F , Ao # wordy o wd %
fe @t Afaroraet ¥od &) agr
& faandt oY fege ¥ gt § ey
e §? @ fggeEm & somew
NIWE AwPEfrea e
ST GATR AT § W ¥ 1 ¥ frg
™ F1 wee faeet Tifge 1 ¥ W
NIRRT T &I ) o q
fFrft = & W R IT R AEw A
W EAQ R ¥ | TS T e
NI @R EE 5 o
Y HY TH FANT FL | TATMEY 6T Y
T fade &¢ ? o ¥ o9 gy
fomm 8, ag &% @A w1 w1 ik
afer agr &Y S @, L 9w oy
¥ g # 99 SORIAH aEE &
fog, S ATEATF TR R W@ Ty
¥ fag ot weT ogEEr §, Wy wex
TEAMT EATT TS @, SR L E Wy
fergeam &1 wET FTAT T ) e
wERE, WO e & R § o
R ET M oew @
FX ARFEX TN &g FE Aty
W A WY WE IT A Wy wy
¥ frret @ W gt & @@ gy
W EE AT ¥ TR A e
[T E W gAwHRS §

&% weaw wEey wfirar WY arer
¥ U A /T 2mAr OB ) g Ay
ameEd WR g ewerd o 8
T FOT a1 e F o
oY % 3mY ¥ agt & FromraTe & fars
aETE & FTH 99 @ § | Oy Wy
ATHET § WNET ®7 A § ot gfee
oET o7 JeT § 1 S wher
FaiH gy TS s g 1wk
AT ¥t 78 wrhe fewelt F o et
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[0 atst wTAeE]
oY A W gw A ¥ wTAN A wRy 1 W ¥ AT s ey @ sor me-

aferor siveT & EEt wRONR A At
* ) A FO G a0 & A
fom faem A Aife wea T ) &
7y gfFar % AT & T av 1 A
UG WETT AW AT B T FAT
WX QTET B A Fgod! GRS I A
e ¥ T Y ag A W SqrEr gt
ol wifs fegenT =1 X g A
o) & fad IR FR ATT AL F &
# w1 Y 37 W@ |TATSHER & e
wen et a8 U5 Wi ¥ St ofear
R AHFT F TR FY AEL FW A
# g Y g4 AR AT TTH 3@ F A AG
&= T W Ay A fardy g€ gw Ay
A aER & g & W osw oWy
TS F T FTH G H qoe
AT QAT | Cr2forgn & qToTer F1 FT
W FEET F gER AW Y IrATSAATE *
ferars oI a9 § IT F WIS FY FHL
AT A "iF ) § 5 ag e
FTAdeq & g2 A ¥R W F a1y |1y
gF g WY /T FIAT WM § FF wEe
T SwiET W gfirar F sy &
TF FEAST AT FT FTH FI W A
& g o 7T § 9 Y TF a1 fes
T & Y T8 319 799 I 1TW F
Y qIY 9qN {ew F fqsr g
F T & Y g% 7O AR W FH FA
qFT W TF TT 0 Y AT A A
qaT A fegeaT ¥ PN F IrAHTE 2
a1 7§ fv 3fear G¥ W F Ay
=fw awIET G 3w F qrg g G
Y AT qEAE DT 4 FOAT AT
FT T AT § WA A W
T AT TG FARQT § | TF ATH IEY
QBT ¥ B F 1 A IR G aarh
a1 @ ¢ 5 @ arwE ¥ faens
LR U R S uS G E
i7 aw CRfew ¥ @ T v

forza # A & @A e 97 BAN

T B 727 7 ISTAT | g wE WX Y
& a1 Y TR ¥ 79 ¢F 2w TFA
I Wi fom ¥ g7 A A A
T AWM A T W d A F A
@

TF R wEer § sofas  gfaard
FT w@er, A -afasaT R faw
RF gmWIA A AT AT Y
R AM G &) W iwfer For &
AT W F WA W FAT AEM,
9 TN F A A WT FAUIHE
AT I 9 TG @ qTT FTqATH AT
TR T QE fr ag gt fry 3w &
R § 7 9T | gaT<7 ag4r a@ & %
W &1 HOEw A0 fgd ar a8y
AT AfRA—=w a57 faa =1 4w A
g & FHAT | AT ITF T ¥ GGAT
wor 78 § 5 €@ qoF & o ga
I T AEF G TS A8 g qre,
qq T |MF AN F 7T A I Y oA
& g aFa F qIR F W A FoqAd
qar gt 1+ afET ag O T R
F ATz & ywfe § | I o« & g e
TG TN F faww £ gW  wEEr
JAW ¥ foq 9 7 &0 | I9 W
FAF av T IAE, WA T I O,
TF i faeger &% T 3 Tfgd o
fF 8% W gra w1 W TN & @vw W<
@ F ol Ga At &1 b fegearw
A oo g thewd @y A
wif & oW ) ¥ I A I A
o § WA gC AT T qIH WA
AaTeRITT O o rEed T
FA AT FG, 7 TG WY S BT
[ gV {5 agT HeT-A@rAE A
@ o & ) 99 77 T 7, WL
AN amaR ¥ e g
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Zferar W & WoTwrEEt F AT FTT AMEY
£, o off wrurfas gfaac &, gw s A
o FT ARy § | ug e gfrar &
T AN F AT @ F aa W
T T4 §, IT FT TAST ¥ F G
TN F AFET w AR 7 Ox A
AT FT FTH X B 7 fgy |

wegw W, TG & qEew
oo aw g AT & fr ghm
& g g o gfean ¥ wife earfya
A Nfrw K N faggam
I qUFQTT TR &S FT & mifa
adt fadat  Afer waw gfr &
T T~ W 97 7R T A%
& grigfaar Ffrsd gaaia
I IIA AT FifATFL, IFFTAQRT
7 W & T F1E T FIT I,
Y TORT 6T F FTHIE AT AT
gfrar Y avwwar & otaw ¥ gfaar
¥ saq sy wifa grfeer @) awdt &
fergeam &1 AT FT AW T
¥ afF g QAT Tl F FavAY ¥
w3 AT guw FEN @, AT W
wgft ® 1F qaghar #Y ada 7
Fz w7 6y forederd Iz we
gw DAY o IoN —a>r ST €
w9 FE 5w w1y, o Sfafie §
sERE NrArIw, FfFTIIH
a® TGt & AqTAT ) F |9 d590
1fEd YT 7 Aoz w7 #) fyEd-
T g7 AT F) I Tifgh wR AR
ST FTRE R AN FI FTAGA FAT
Tifgd 1 7 0AT F) gL HFA F o g|ie
faw@ DT I FT FIH T AT
)\ faer T AT TfEd

wifed) a@ (W qgFE & —
o A A A e o §—fey-
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@ W gfrar & g W QA g,
eew § @Wa¥ W agw
AN E 1 gTrd fRMm Afrw
SHMETHT @F IOF A HAWNW &
W ZEE UTH oo wwr et & A
T gy § —uI™ W 100
2wl ¥ gt Togw & faww €, @
o< famtadt Y & e g A &
A F) fFw g0 I g7 AT F WA
W ¥ faefes F aiaw saw
feqgeaie erw & 28 @O ¥ Uw
g #1 a5 femrar svgar f—wwieT
v frgfarmoF gad W g,
s f gfrar T g AT w AT §
firam Srav &, 9N 1 A1 A Ffrw eQ
il fredts § wow
fer go froradi & ME o dt 7 &, v
T &T A AT A T A 9T
AT TG *T o FIgE §, W &
al ¥ 28 ®EQ ¥ fggm oW
¥ gor  wifewr  ®Y W
&, o uF & 7 9§ §T AT
g 1o faay E fs ol qdsr
iz ARy FMECE &
st fauwgeredy ofea g aT A3 &,
o TF AR F 7T 97 TR A, a8
37 & xfa N fowma & &
#fer 97 & 9 ¥ a1g AgT afcfegfa
dar g, & =gm f& ag W o
9T gFTW A —-

“Officially, the embassy opens
at 930 am. Till recently, the
prsceribed hours of work were
from 9.15 am. to 545 p.m. But
it is rarely that anyone is there
much, before 10 am. On the
only occasion when I happened
to visit the embassy before 10
am. I found PAs and secretaries
walking in blithely unmindful of
the fact that they were late.
Many senior members of the
staff are usually not availsble
till well after 10 am. In my
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[= et weAeEN]

briet stay in Washington, I have
discovered that calling a senior
officer before 11 am. is almost
futile. He ijs usually ‘expected
any minute’ or has gone to the
State Department which is the
local version of the declaration
one heard in Delhi that ‘Sahib
is in a meeting’. Only recently I
found a head of a section shaving
at home when his secretary had
assured me earlier that he had
gone to meet a U.S. Government
official.”.

TEAE AT, WY gAY qw
R qEER R, T8 fawgw @w
@ I @ Fuagmls wweag
ferer@ s fF uF a<w soAr
AgNfgaaasrad AR gEd It
gy g7 AfqE | wwwr y Ay Ty
TET woAT [T ¥ N AT wfafafy €
IT Y M F 727 Fqedgrdy w1 FM——
T AT A F FW FTFTH T
F | G HAAT AT AN 0 T 6
AT AP A g e, wifE
N aF IF T A T EH AT I
¥ adl #Y § AR wasad s
g IfF g7 oI R, =
far oy faerd N @A w1 oFH
e g v

SHRI J. B. KRIPALANI (Guna):
Mr. Speaker, Sir, I do not propose
to go over the ground that has al-
ready been covered. I have only
one thing to say. Yesterday, the
Minister of State said that we will
have cultural and economic co-ope-
ration with the countries in South
East Asia, but we will have no
military co-operation with them.
He has also, I think, said that they
do not want it. But I have seen in
the papers that they are really frigh-
tened because Britain has already
left this area and America is likely
to leave it.
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I was told by a representative of
Cambodia that there are at least 50,000
Communists whom they do not want
in their country and who have come
from North Vietnam. I have heard
it said that politics is a game of the
possible. Sir, is it possible for these
countries to defend themselves? Of
course, we are a big country and 1
am sure our Defence Minister will
tell us and his predecessor told us
that we are good enough to meet
both Pakistan and China together.
That may be very wel], but will the
South East Asian people alone be
able to resist China? It is possible
for them and if it is impossible for
them, is there not a danger to our
country? I remember when China
invaded India, 1 saw on the next
day Jawaharlal Nehru and I asked
him, ‘Have you sent for arms from

England and America?” He said,
‘We are getting arms from small
countries and small arms’. Why?

Because his Defence Minister, Mr.
Krishna Menon, had declared that to
take arms from any country, espe-
cially from America and Russia,
would be tantamount to be in alli-
ance with them. Afterwards, Sir,
as you may be knowing, we were
obliged to get arms both from America
and England. So, we must remem-
ber that it is not always possible to
defend one’s country alone, 1 do
not 1think even America or Russia
can do it. And that America could
not do it is plain from the fact that
in the Second World War, whatever
were the differences between Ame-
rica and Russia, and between England
and Russia, they joined Russia. Rus-
sia wanted their cooperation. Russia
asked for their cooperation. But
here we have become so brave, we
are such a powerfu] nation, our
military strength in the Air, in land
and sea is so great that we do not
require any help from anybody, nor
are we prepared to give help to
anybody. If this is our view, then
I can tell the Government: Do
what you will, you will have no
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friend left in the world. Friends
can only be had if you are prepared
to help them; if you are not prepared
to help them you cannot expect them
to help you when you need help. I
remember that when China had oc-
cupied Tibet, I asked some represen-
tatives of nations here ‘What are you
people doing?. They said ‘What do
you want us to do? You are the
persons concerned in this matter. If
you do nothing, how do you expect
us to come from outside, cross your
territory and go to defend Tibet?
It is impossible. If you are not in-
terested we are not interested in it'.
If we are not interested in that, then
1 say, we are not interested in the
defence of our own country. It is
impossible, as I said, that they can
defend our country, and we must
remember that politics is a game of
the possible and internationa] poli-
tics is more the game of the possible.
Is it possible for Laos, for Cambo-
dia or for Indonesia to defend them-
selves? 1 believe it is not possible
for us to go it alone. I think that
some deep thinking will have to be
done in this direction. Or else we
will find ourselves stranded when
we are in difficulties as we found
ourselves stranded when China in-
vaded our territory. Thank you,
Sir.

MR. SPEAKER: Before I call other
hon, Members, there are some un-
attached independent Members who
have not participated and who have
given names. A number of names
are here, but I do not gee those
Members here. I find the names of
Shri Chittaranjan Ray, Shri Sheo
Pujan Shastri, Mahant Digvijai Nath,
Dr. Surya Prakash Puri and Shri
B. K. Das Chowdhury. I am read-
ing out the names so that they may
be ready in the afternoon. Two or
three will be given a chance. They
have not taken even one minute and
after that we will see if others can
get a chance. Of course, Dr. Puri is
here. They will be called in the
the afternvon. We have got 1} hours
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in the afternoon. Shrimati Vijaya
Laxmi Pandit.

SHRIMATI VIJAYA LAKSHMI
PANDIT (Phulpur): Mr. Speaker, .
Sir, in my mind, I always think of
foreign policy as a precision instru-
ment, which if correctly balanced
and delicately controlled can be real-
ly effective but if the balance is up-
set then things begin to go wrong.
That is what has happened. Sir, in-
our country. The balance is upset
and many things have not moved in
the right direction. This remedy
does not lie either in criticism or
attack. It lies in an objective assess-
ment of the situation, and then the
necessary pruning, alterations and
adjustments which changing times
demand. If we can do that, then in
spite of a certain stalemate we can
move forward into progress.

A number of sweeping statements
have been made in the House about
the failures of Indian foreign policy.
It is not necessary for me to remind
hon. Members that, like individuals
nations also are judged in terms of
their failures and not of their achive-
ments. India has a large number of
achivements of her credit. I cannot
go into them here for lack of time
but they are there—She is also has
some failures. These can and do hap-
pen in the best regulated nations. One
cannot mearly by condemning those
failures seek to remedy them. One
must find out the real reason for
them—it is well to remember that
no oratorical flourish, however elo-
quent, can take the place of truth.
And the truth is that in spite of the
failures, and I believe there have
been far too many, we have pro-
gressed and we are moving forward,
though the peace may be very slow.

Our foreign policy could have been
far more dynamic, and far more
effective if instead of the kind of
criticism that is made in this House,
there could have been constructive-
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criticism and some coming together
between the Goviernment and all
sections of the House so that the
collective wisdom of the people could
have helped us cross the bridge in

moments of difficulty. I hope that
this can still be done. But when I
out

say this, I would like to point
that we ourselves are not entirely
devoid of responsibility for some of
the things that go wrong,

We should remember that every
fault cannot be laid at the door
of the Government. There are a

number of things which we can
do and which we should do
particularly in this constant thing

that crops up from time to time
about India’s image. I think apart
from the Government policies
and whatever may be wrong with
them, a lot of us help to tarnish
India’s image when we go abroad
and at least these small things we
can remedy.

Shri H. N. Mukerjee said yesterday
that we took pride in our foreign
policies in the past as compensation
for our failures at home. This is
not true. We took pride because our
policies were correct and through
their we achieved results. After
Independence the position India oc-
cupied in the world—I am talking
only of foreign policy—was one which
fhelped every Indian to walk with
head erect, which helped all of us
to feel that we had something to
contribute, and in fact, we did play
a significant role on the world stage.
It is not correct to say that pride
which we had in our foreign achieve-
ments was merely a shelter behind
which we tried to escape because of
our failures at home.

Today we may have fallen from
that position but we are still the
same Indians and we still have it
in us, to direct our energies to re-
fashion India’s foreign policy so that
it becomes an instrument of good for
ourselves and for the world.
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The position today needs streng-
thening in many ways. Government
is sometimes extremely maladroit in
dealing with delicate situations.
Take, for instance, what happened in
Kenya the other day—I refer to the
visit of the hon, Minister of State.
I do not know what went on behind
the closed doors of the External Aff-
airs Ministry because, Sir, there is
no one who lives in such complete
isolation as an ex-ambassador whose
advice is not sought even on matters
with which they have been connect-
ed all their lives. There is no doubt
something did happen, anq it was
serious for us, and the incident in
Kenya has distressed us and pined
us,

SHRI J. B. KRIPALANI: If they
cannot consult her, how can they
consult us?

SHRIMATI VIJAYA LAKSHM!
PANDIT: However I am glad that
the Prime Minister and the Govern-
ment have faced this incident in a
quiet and mature way devoid ot
hysterial criticism and anger—we
can reserve our anger for other caus-
es and not vent them on a friendly
African nation.

Talking about Kenya, one is inevi-
tably reminded of the question of
the Commonwealth. Each time
there is a foreign affairs debate, the
Commonwealth is  attacked, but
strange to say, attacked by people
who know nothing about the Com-
monwealth, what is actually nap-
pening there. I think I can claim
to have a better inside view of this
strange association of Nations called
the Commonwealth than most peo-
ple in India, and I assure you that
the inside picture is not a rosy one.

In the early days of the United
Nations, it was the custom for the
countries of the Commonwealth to
get together in the senior partner’s—
I mean the UK —room and discuss
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the resolutions before the General
Assembly. What thus actually meant
was that discuasions related to
situations which had reference to the
white part of the Commonwealth.
‘The rest of us said one piece and
tagged aloof. You will remember
that in 1946 India presented the case
on discrimination against the people
of Indian origin by the Union of
South Africa. At that time, we had
a pretty good insight into what the
Commonwealth thinks about jts sis-
ter nations, anq the problems which
were of such vita] concern to them.
The ex-colonial powers all abstained
on the vote in the General Assem-
bly. The reason given was that it
would be highly improper for mem-
bers of the Commonwealth to take
sides in a domestic matter of this
kind. So though the resolution was
passed by a two-thirds majority, it
was not effective.

Then next year came the question
of aparthied, which was a much
more serious affair. Again, in spite
of conferences and confabulations,
among ourselves, the white Com-
monwealth again abstained.

I believe that if at that time the
countries of the Commonwealth had
stood togeyher, and voted against
South Africa’s racial policies, the
situation that has since developed
would never have happened. Step
by step, conditions have been dete-
riorating until racism has bcen ram-
pant and is a threat to the peace ana
progress of the world. Another
event which is much more re-
cent, hon. Members will remem-
ber, how during the Indo-Pak war,
the Prime Minister of the United
Kingdom branded India as the agg-
ressor, and why did they not think
at that time that India was a sister
Commonwealth country? South Af-
rica was a sister country of the
Commonwealth and could not be
branded as an outlaw in the United
Nations, but India which had been
brutally attacked by Pakistan could
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be go branded why? Because Eng-
land had sent some arms supplies to-
Pakistan and her approach to Pak-
istan has been on quite anothe
level, a closer and more intimat
level Sir, for the people of the Uni-
ted Kingdom I have the highest ad-
miration: they possess some of the
qualities that are needed for all of
us in order to attain leadership and
to be better human being, but with
the Government of .the United Kin-
gdom, I am sorry to say, I have no
kinship. I think the time h&s come
when we should not judge the advi-
sability of remawning in or out of
the Commonwealth merely by the
hospitality extended to Parliamentary
delegations going abroad or by the
kind of things said to members when
they are in the UK, in connection
with their work. This question must
be looked at dispassionately, calmly,
with the assistance, of all parties and
in the interests of India and India
alone,

And it we decide that the link
must be severed, it is no great threat
to anybody. We can and must still
remain friends with all the Common-
wealth countries. I feel the link
which binds us has Jost its signifi-
cance. The past is dead and should
be decently buried and a new and
more usefu] link established. Think-
ing along these lines was going on,
during Shastriji's time, and that is
why the then Prime Minister sent his
special representatives to de Gaulle
and Adenauer and I had the honour
to conduct those talks, but all that
now seems shelved and we are back
in unwilling relationship with the
group between whom and ourselves
there is little in common.

The world is changing, rapidly.
Unless India changes with the world
she will not be able to forge ahead.
We have played a good part in shap-
ing some of the important decisions
of the world. We can still play a
good part, but there are certain things
of which we have to be careful, and
one of them is that we must not be
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carried away by sentiment, by emo-
tion. Let us face facts as they are
and do our best to adjust our think-
ing and our actions to those facts,

It has been a great relief and
satisfaction to me, along with many
others, I am sure, in this country,
the turn events have taken in Viet-
nam. One hopes that these unhap-
Py people who have suffered so long
and so tragically can be freed from
the terror and suffering of the last
many years. What is most pleasing
in the situation to me is that it was
the force of public opinion in America
and in other places that compelled
President Johnson to take the stand
he did. I think we should take note
of this and be glad that even at such
a moment, when America is beset
with a number of other problems, the
people of America compelled the
President to take a step fraught with
important consequences for the
world. The fact that President
Johnson finally did bow to public
opinion is, I think, in his favour. I
hope sincerely that now this oppor-
tunity has come. India will be able
to take the initiative and be of some
real use in helping to solve the com-
plex problem in the interests of
justice and of the people of Vietnam.

13 hrs.

Another matter of vital concern to
us is the non-proliferation treaty, and
here I stand solid behind the stand
that the Government has taken. I am
also delighted to find that I am in
agreement with my hon. friend, Shri
George Fernandes. I was going to
say exactly what he has said, while we
have object poverty in this country,
whilst we have the kind of situations
which stem from poverty, we have in
our midst bigger and more potent
bombs than the nuclear weapons of
the big powers. We must deal with
these things frst. We must use
all our resources or the amelio-
ration of existing conditions, for
the raising of our people, and then
the country can think about the pos-
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session of the bomb and, obviously, it
would be the will of the people that
will decide this matter. So far as I
am concerned, I am incompetent to
speak about this matter beause I be-
long to a very small ‘minority which
does not rush after new-fashioned
modes of political thinking. I am con-
tent to abide by the thought that man
is greater than the weapons he makes
and the mind of man is the only
deterrent from evil in this world,
in whatever shape it comes. The talk
that China may attack us and take
some territory tomorrow or Pakistan
may attack us the day after is irrele-
vant; it is the man behind the gun
that counts, and unless you are train-
ing your men to be loyal, to under-
stand the implications that are in-
herent in all the situations which are
so inter-dependent and inter-linked
with each other in the world, the big-
gest nuclear weapons are not going to
helps us.

One thing I would like to say here.
I hope that the Government would
not be high-pressurised into sign-
ing any treaty which is not in India's
interest. There is no need to do
that through fear. I would like to
remind the House that aid today is
ont given out of a feeling of philan-
thropy. It is given because the giver
hopes to get something in return.
America cannot afford to deny aid
to this country. If she wants to
preserve democracy in India, she
wil] give you aid whether you sign
or you do not sign. It is for »ur
government to take a strong stand
on the matter. Speaking for myself,
I would like to say that we may be
materially poorer if aid does not
come, but morally we shall be in-
conceivably richer in our own esteem
and in that of the world.

Now, as I said, we all agree that
there is something very wrong in
India today and I hope the Govern-
ment will forgive me if I in my rash
manner give vent to one or two of
my thoughts about what is wrong
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very well that where there is no
vision....I would not finish the say-
ing, because surely everybody knows
it. That vision has been lacking and
you cannot have policies, domestic
or foreign, unless there ijs vision.
‘Gandhiji had a vision and so, on the
strength of that vision, moved the
country forward and won a spectacu-

lar victory unrecorded in human
history.
We must have a vision and that

‘vision must lead to correct thinking;
in other words, there must be preci-
'sion in our thought processes because
only precise thinking leads to correct
decisions. If we have the vision, if
our thinking is precise and if that
leads to right decisions, then the next
‘step for us is to act and our acts must
be implemented.

Today we live in a world which is
«changing. There are new slogans and
new ideas and we must go along with
this world and clothe our own
thoughts in the new garb that is
acceptable to the world today, not give
up our fundamental be'iefs but clothe
them in the way in which we can
make them acceptable, not cling to
the things that are old and outworn
but cling only to those things which
hasten our progress along the path.
1 shall very earnestly appeal to the
Government, and specially to those
who are in charge of foreign affairs,
that there should be vision, precision,
decision and implementation of deci-
sions. 'Nobody can hold us back if
these things are there.

India stands at the crossroads today.
‘She has once again, after a long time,
I think reached a point when, if she
takeg the right turning, she can go
forward. But she is not completely
out of the wood. I would like to
make an appeal to everybody, in this
House and outside, not to think in
terms of petty things, in terms "ot
-smaall personal things that affect one
‘but to once again rise to the heights
which we have climbed many a time
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in history and think in terms of India
because we all have a stake in India
rio matter which party or group we
belong to. Unless we can do this we
shall not be able to fulfil any promise
that we have made to ourselves or to
the people of India. But I have faith
both in the people and also in the
hon. Members w0 represent them in
this House. I do feel that the united
strength of this House can help the
country to unite and that soon, if these
things can really come from sincerity,
understanding and conviction in our
hearts, India can walk out into the
sunlight and regain the place which
she has lost.

13.10 hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Cloock.

The Lok Sabha reassembled after
Lunch at two minutes past Fourteen
of the Clock,

[MR. DEPUTY-SPEAKER in the Chair]

DEMANDS FOR GRANTS, 1968-68—
Contd.
MINISTRY OF EXTERNAL AFFAIRS
—Contd.

SHRIMATI SUSHILA ROHATGI
(Bilhaur): Most of the learned spea-
kers who have preceded me have
waxed eloquent in their condemnation
of our foreign policy. It is always
easier to condemn than to construct,
and I am sure, you will agree with me
on this point.

But, may I know what is the foreign
policy of any country? It is to be deci-
ded by any individual incidents, by
sporadic cases that may loom large
over the international horizon as
happened in the case of Kachha-
thivu on Kena or alleged hoisting of
Burmese flag over an island? Or is it
to be decided on a long-range basis,
as a long-term policy, keeping the
basic interests of the country at
heart? Various diplomats have defin-
ed foreign policy in their own way.
Mr. Palmerston said that England
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had neither permanent enemies nor
permanent friends, but it had only
permanent interests,

Now what are the basic interests
of this country today? The first
consideration is that of alleviating
the misery, the poverty, the economic
disparity, with which we are constant-
1y’ waging a war, and as Panditji said
in the Constituent Assembly in 1947,
u'timately the foreign policy is the
outcome of ecoriomic policy, and until
India has properly evolved her eco-
nomic policy, her foreign policy will
be rather vague, rather incohate and
will be groping.

Thus, our economic affairs alone
should have been the criteria for giv-
ing a vision, a direction and a long-
term range to our foreign policy. With
this purpose in view, certain basic
principles were laid down, and the
first and foremost of these is the policy
of non-alignment. How far this policy
of non-alignment has proved success-
ful ig to be seen from the historv.
Non-alignment has been helpful and
successful not only internally because
it has given a common platform tor
the extreme sections of our society to
rotate round one centre and give
their hand to Government, and even
externally also this non-alienment
policy has been very very helpful in
allowing India to steer her course
between two aligned nations at a
time when the world was divided into
two Blocks, at a time when the world
was in the vortex of war and was
Hovering on the brink of war. At
that time because we pursued a policy
of non-alignment, India was able to
get aid in various forms and it is oe-
cause of her successful implementa-
tion of the policy of non-alignment
that today India finds itself very much
an advanced country. It is being able
to modernise her industry; it has been
able to come on the verge of self-
sufficieney so far as food is concerned;
it is able to modernise her defence
cell. India of today is not the same
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as it was many years back, and that
is a very very great tribute to the
policy of non-alignment which we
have pursued for the last few years.
I would like to pay a tribute to the
architect of this foreign policy, late
Pandit Jawaharlal Nehru, and we find
that this policy has been extremely
successful.

But today the entire context of
international history has changed.
There are no two separate Blocs; these
two super-powers, which were previ-
ously divided into two Biocs, com-
municate directly with each other
today. India has to see how tar the
non-alignment policy will be the pro-
per policy to be carried on today. We
find that in the President’'s Address
this year, the word ‘non-alignment’
has not been mentioned, but more
emphasis has been given to peaceful
co-existence. So, by giving a greater
emphasis to peaceful co-existence, we
have to improve our relations with
our neighbouring countries. Fortu-
nately, with the exception of Pakistan
and China, all the other neighbour-
ing countries are in very very good
terms with us, and except with these
two countries, we find that peaceful
co-existence has been very success-
ful. India has to judge how far this
policy of peaceful co-existence can
be utilised for eliminating the diffe-
rences with these two countries also.’
So far as America’s plan to man-
oeuvre Pakistan to its .side and then
its plan to manoeuvre India into its
camp is concerned, it has been very
very successful there. But I must
say that our diplomacy, our External
Affairs approach has not been very
successful as might be expected be-
cause Pakistan has certainly been
getting full support from America
directly and also as a member of
SEATO and CENTO and also through
third countries. Only recently we
have heard that it got 100 tanks.
through Italy and NATO countries.
At the same time it has also been
able to play its diplomatic relations:
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with China. So, while Pakistan has
been gradually strengthening its
powers there, much to the detriment
of India, which America has been
fully conscious of, India must see
how far it can take up the same line.
But it must take the initiative and
build a line of its own and try to
normalise and restore normal rela-
tions with Pakistan. We find that
there has been an effort on the part
of the Government of India. They
have been trying to normalise our
relations with Pakistan by the re-
sumption of the tele-communications
system and by other efforts also.
How- far Pakistan has been recipro-
eating, it is not easy for us to say.
But we recommend that there should
be a persistent effort in that direc-
tion and Government given =avery
encouragement to pursue the policy
of peaceful co-existence.

So far as China is concerncd, we
know very well that China has been
following a policy of perpetual revo-
lution internally and aggressive ex-
pansionism  outside. It does not
agree with India, but even then we
find that India is trying at the same
time not to increase the tension with
China any further. In fact in the
Presidential Address we find that it
was clearly enunciated that subject
to the condition that China does not
interfere in our domestic affairs,
subject to the condition that China
does not provoke us to any aggres-
sive act, we are prepared to come to
normal conditions and talk with
China also. After all India knows
that we cannot depend on these
Western Powers any longer. They
have not stood by~ us at the time
when we wanted them. Of course,
they have given us aid. To-day a
stage has come when India cannot
depend on aid alone. At the recent
UNCTAD conference it was mani-
festly evident that so long as we
have been asking for aid, we have
been getting it, but no aid is given
without any political strings. Apart
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from this, one should not forget that
India is a major power not because
it is a huge country but because of
its great cultural heritage, its greqt
past and its even greater future. So
India must assert its right as a great
power. It must align itself more to
the Asian policy and fortunately for
us, in the South East Asian nations,
we have a very good chance in that
direction because of the vacuum
which may be created there. We
need not enter into any military
pacts with the South East Asian
countries because it has not been
India’s_. intention to enter into any
military alliance and if we enter into
any military alliance with the South
East Asian countries, it will provoke
China and may jeopardise any effort
to normalise our relations with China,
But, Sir, I would certainly say that
the time has come that the Govern-
ment of India must create close rela-
tions with amity and goodwill with
the South East Asian countries and
tell them that we, as an Asian bloc
shal] stand together wherever it comes
to a matter of mutua) progress and
mutual prosperity and we must make
that extreme'v clear to them.

Secondly comes the question of
Vietnam. Here, India has always
stood unequivocally and clearly for
the fact that there must be an ab-
solutely cessation of hostilities. To
day fortunately the way is paved for
that and that itself shows that India's
incessant efforts have been partially
successful to make even the mighty
America realise that no country,
howsoever strong it may be, can ifor
long go on resisting the nationalist
sentiments of any country. By all
the sufferings the Vietnamese have
undergone, the public opinion which
wag mobilised in America and by the
incessant voice raised by India and

other peace-loving people, it has
been conveyed to the almighty
powers, America included, that it

was wrong to go on in this way in
utter disregard of the nationalist feel-
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ings and waging a war. Our learn-
-ed friend, Prof, Hiren Mukerjee 3aid
.that the Vietnamese story has a les-
son for us. Of course, it has a lesson
for us and it has a lesson for every
«country in the world and that les-
son is that the forces of nationalism
.are a force to be reckoned with, that
the forces of nationalism can only be
decided not by war, but by peaceful
negotiations and this is the theory
which has been adopted from the
‘very beginning and propounded by
India and it must continue in that
-direction. So, what is happening in
Vietnam to-day? The parleys have
opened up, a new passage, a peace-
ful avenue has opened up. That is
precisely what India has heen expect-
ing and wanting. 1 would say that
India, as the Chairman of the Inter-
national Controj Commission, must
take a greater initiative. It must
make greater efforts and assert ijt-
self and see that whatever step is
necessary for the consolidation of
peace, is taken,

Another point which is very much
troubling us today is the question
of nuclear armament. Certain hon.
Members have said that India must
go the nuclear way. I do not agree
with my friends of the Jan Sangh
party in this respect. About two or
three years back, at a meeting in
Helsinki, I met the sole survivor of
the Nagasaki and Hiroshima bomb-
ing. The story of that suffering, tor-
ture and anguish was writ large on
‘his face and it was much more eclo-
.quent than any words which I can
use on the floor of this House.
_Against medical advice he travelled
to demonstrate to the world the
havoc caused by bombing, of nuclear
weapons. India has always been a
‘signatory to the banning of the nuc-
lear weapons and nuclear tests.
India has always stood for total and
complete disarmament, that there
should be total non-proliferation,
that there should be no stockpiling
of armaments. Why should India
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suddenly change its attitude today?
Why should India suddenly change
its sout today? Why should India
change the stand for which Buddha,
Gandhiji and Nehru lived and prea-
ched? There must be some reason
for it. By changing this attitude
what do we gain? We lose prestige
and we cease to be a peaceful nation.
Even if we produce a few bombs that
will not be able to nelp us or to
protect us since it will be incompa-
tible to meet the demands of the
race of the nuclear nations, and we
would only deviate from our stand,
and at the same time we mortgage
the future of our country.

What do we find today in our
country? We are just reaching the
take-off economy. It is only now
after 20 years of independence that
India has started to realise that it
can achieve prosperity and moder-
nise its industry. But if today all
that money is going to be used for
producing armaments, what will
happen? We were spending Rs. 247
crores in 1960 on our Defence. Now,
because we are modernising our
defence we find that thousand crores
are going to be spent on defence.
We have to spend much more on
defence if we are to guard our coast-
line and get modern equipments and
if we have to make our defence up-
to-date. But if we mortgage the
future what will happen? There
are gigns and symptoms in the coun-
try that the vast majority of our
population are in frustration. The
youth of the country is not able to
channelise its activities and there
are no opportunities available for
the students. The country s smoul-
dering in discontent and is in a great
mess. We have to take stock of the
situation and greater vision is want-
ed now. What is needed today is to
study India in the proper perspec-
tive.

We find that Sheikh Abdullah has
been preaching that Pakistan has a
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locus standi in Kashmir. How can
we rest with disturbing developments
in Kashmir? How can we sit at
rest with China troubling us, with
the Mizos and Nagas in the east,
and how can we sit at rest when the
South is preaching its fissiparous and
secessionist tendencies? We should
take stock of the situation. We
should see that we build up a unit-
ed India, strong and consolidated
India. If we go the nuclear way all
this will be frustrateq and we will
gain nothing.

I wish to say onething more, and
that is, regarding the recognition of
East Germany. 1 realise that times
have changed and India also needs
to move with the times. Now that
the militancy of the cold war has
diluted, we have to understand this.
If West Germany is carrying on its
diplomatic ties with many countries
which have relations with East Ger-
many, what is there to prevent India
from having at least a trade repre-
sentative in East Germany?

With these words, I support the

Demands of the External Affairs
Ministry.

SHRI CHITTARANJAN ROY
(Joynagar): I rise to oppose the

Demands of the Ministry because
Government have failed to interpret
and undcrstand the real dangers of
the international political arena. The
policy which it has deduceq there-
fore is not what logically it should
have concluded, although it is true
that we have gone through what
they have done so far in the inter-
national political arena.

The main question today is the
American aggressive nationalism.
We are finding this aggressive Amec-
rican nationalism in all cases and in
every country and not merely in the
case of Vietnam. The case of Viet-
nam has revealed this more vividly
than any other instance, and every-
body knows that. Through their
CIA activities, through their econo-
mmic power and economic might, and
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taking advantage of the weakness
and poverty of the country they go
on exploiting many of the newly
independent countries; not only do
they take advantage of their weak-
ness, but they do these things in the

name of fighting communism.
Some may agree with communism
while some others may not. But

whenever the Americans have un-
leashed their fight or struggle against
communism we have found that those
countries have actually come into the
grips of the American imperiaiists.
That has been the case with Thailand,
that has been the case with the Phili-
ppines, and that has been the fate of
Malaysia and other countries also.
In regard to whatever injustice has
been done by America to Vietnam,
we find that all these satellite gov-
ernments and puppet governments
just ditto the American policy. Why
are they doing so? They are doing
so because they have virtually been
converted into satellite States of the
American imperialists. That is why
I say that whenever somebody starts
unleashing this movement against
communism, ultimately it would be
found that they are sure to fall into
the hands of the American imperial-
ists and that is the real danger in the
international political arena.

Nationalism does not necessarily
mean doing injustice to other people.
It is not something which is going to
do harm to the other countries. But
we find that they approach this
question according to their convenl-
ence. They approach this questian
of nationalism and democracy accord-
ing to their own convenience. When-
ever it suits their convenience they
make it nationalism and whenever it
suits their convenience they make it
democracy. I would submit that this
question should not be dealt with in
that way.

That is why we find that the Gov-
ernment of India have been pursu-
ing a weak-kneed policy in regurd te
the UAR-Israe] war. We know that
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@overnment have condemned Israel
for the aggression. But there is a
plan behind it. Government did not
condemn the American imperialists
who were behind it. For, as every-
body knows, it was not ‘Israel which
had so much power as to launch an
attack on the UAR, but it was due
fo the American instigation and their
power that they fought and it is on
the basis of that that they are fight~
ing the Arab people even today.
The main thing is that this injustice

was unleashed by America. That is
why our voice should be raised
against it.

In regard to Vietnam also, we
have often raised the question here
that the bombing of North Vietnam
should be stopped. But we find that
our Government have never con-
demned America for its activities of
aggression. .

I would submit that the present
policy of persuasion and this weak-
kneed policy of our Government
cannot help us in the present inter-
mational politics. The urgent need
of the hour is for Government to
change their policy. We have got a
tradition of anti-imperialistic strug-
gle; we know how these imperialists
suppress the people and their aspi-
rations for independence and we know
also how they go on suppressing the
people. Perhaps today we have for-
gotten all those bitter experiences,
and that is why we cannot stand
boldly against all the injustice done
by the American people, the Ameri-
can imperialists and their Govern-
ment.

Therefore, I would submit that
Government should go through this
matter very clearly. I am sure that
they can again find a way out so that
they can raise their voice once again
in the international political arena.
I know that there is poverty still pre-
valent in our country and they are
&iving us aid in times of exigencies
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by way of foodgrains or other loan
and assistance. But we cannot con-
cede whatever they say and we can-
not concede to them at the cost of
our morality, ethics and values and
at the cost of our anti-imperialist
tradition.

It is true that foreign policy is the
extension of the home policy. If
our home policy is capable enough,
if our home policy is powerful enough
so that our people are strong, then
we need not be afraid of anything.
I knew that a sensation has been
created in the country that China or
Pakistan may swallow us. But 1
would submit that that is not such an
easy thing. No country today can
swallow a big couniry like India
which is so powerful and which is
so great in magnitude and size and
which has a vast population. That is
why this kind of war psychosis or
war-fanaticism cannot work. This
threat of swallowing is just a hypo-
thetica] illusion only. It is just a
clamouring on the part of some peo-
ple and nothing more.

We sce that there are fissiparous
tendencies and secessionist tenden-
cies and so on. I would submit that
these fissiparous and parochial ideas
that prevailing in the country are
due to the unwise handling of the
problem that exists. We know that
there are communal riots in the
country. I am referring to this
matter in this debate because I
want to illustrate the point that
these riots are nothing but the
results of the wrong policy pur-
sued by Government. All the
time they are talking of secularism.
They have not, however, been able
to interpret what secularism actually
means. Secularism in the proper
sense of the term means non-recogni-
tion of the supernatural entity and
leaving religion alone as a private
affair. But in our country we are
finding that all the Ministers and all
the statesmen go to patronise all the
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religions. Then, what is the differ-
ence between Pakistan and India?
Pakistan ig patronising only Islam.
but we are patronising all the reli-
gions together. If Pakistan is a theo-
crtic State, India has become con-
verted into a multi-theocratic State.
That is the only difference between
India and Pakistan. Religion should
be left alone as the private affair of
the people and they will deal with
it as they like. The State should
have nothing to do with religion and
it should leave religion alone. The
State should not patronise any reli-
gion. But we often find that the
Ministers and statesmen go on patro-
nising all the religions and there lies
the real causc of the danger, the root
cause of communalism which prevails
in our country. If we go on allow-
ing this kind of thing, 1 am afraid
that the country can never get rid
of this problem.

Of course, politically we are an
independent country, and economical-
ly also we are an independent coun-
try, but emotionally, culturally, aes-
thetically and morally we have becn
divided into many castes, many
creeds, many religions, many States
and many linguistic groups. Our
unity can be fostered only by a scien-
tific understanding of the problem.
and a real solution of the problem
can come only out of the process of
reasoning. For this purpose, we have
to keep ourselves free from all pre-
conceptions and ideas. It is to 2m-
phasise this that I have referred to
this question.

With these words, I submit that I
cannot support these Demands.

SHRI VIKRAM CHAND MAHA-
JAN (Chamba): The present criti-
cism of the foreign policy of India
springs from the lack of understand-
ing of the mainstreams of the foreign
policy. The criticism reminds me of
the story of the four bling men and
an elephant, each describing the ele-
phant in a different way. When ‘he

CHAITRA 16, 1890 (SAKA)

External Affairs) 2654

criticism comes . from the left-wing
party, they think that the policy is
Western-oriented and it is under the
influence of the WUSA and Britain.
When the rightwing parties criticise
the foreign policy, they think that
1t is pressurised by Russia and vari-
ous shades of left and right describe
it differently.

One of the Members said that the
foreign policy was in shambles. It
it not the foreign policy which is
in shambles, but it is the Opposition
parties which are in shambles, ana
now they want to divert the atten-
tion of the people from the failures
which they are suffering at the Cen-
tre and also at the State levels. This
year has been a year of disillusion-
ment and disenchantment for them,
and to divert attention from their
failures, they are attacking the foreign
policy of India. They have not been
able to understand the main prin-
ciples and the fundamentals of the
foreign policy of our country. The
foreign policy of a country springs
from certain fundamenta] principles,
keeping in view the national secu-
rity, the national interest and the
economy of the country.

The national and economic inte-
rests of the country demand a policy
of non-alignment, and a policy which
seeks co-existence. They had even
not understood the meaning of non-
alignment. They confused it with
neutrality. Neutrality is passivity in
international affairs and non-align-
ment is a dynamic concept. It means

that you keep your judgment inde-
pendent. You take an independent
decision on every issue. You are not

the

pressurised by any group and
passage of time has shown that we
have succeeded in it. When India
became independent that world was
divided into two major groups, the
western group and the eastern group.
The passage of time has shown that
these groups have started dissolving,
and many countries have followed the
policy which we enunciated and some
of them have said that we should



2655 D.G. (Min. of

[Shri Vikram Chand Mahajan]

join this group or that group. But
history has shown that even these
groups are not supporting each other
and they are formulating a policy
which is called the policy of non-ali-
gnment also.

The foreign policy also springs
from historical background. Our coun-
try wag dominated by the Britishers
when we were subject to humiliation
and their arrogance. So we can rea-
lise the sufferings of the under-deve-
loped and the colonial nations and
that is one of the main reasons why
we have always supported the rolo-
nies and the African nations. No
country has pleaded their causpe bet-
ter than our country. So far as Africa
is concerned, we have pleaded the
cause of Africang in South Africa,
ie. the Africuns in South Africa,
the Africans in Southern Rhodesia
and the colonies. Then I submit
that there jg criticism without put-
ting forth concrete proposals.

One instance that 1 may give 18
Vietnam. Speaker after speaker has
risen and said that India, exactly in
a callous manner is standing aside
and watching what is happening in
Vietnam. One of them has said that
India should have taken the initia-
tive. They have said that India should
have tak:n the initiative. But no pro-
posal has been put forth in what
form they want India to take the ini-
tiative. If the initiative means that
you ask, you persuade the different
nations to come to a compromise,
that initiative is already there. No-
body can say that India has not con-
demned bombing. But in the zeal
of condemning India’s foreign policy,
they have attacked American foreign
policy and tried to show that India’s
policy is practically that of America.
One of the speakers practically de-
voted two-thirds of hig speech to the
American doings in South-Vietnam.
1 thought we were discussing India’s
foreign po'icy and not American fore-
ign policy. Therefore, I submit that
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so far as Vietnam is concerned, India
has taken up the initiative which a
veaceful nation can take and should
take and not go beyond that. India is
doing that.

So far as our neighbours are con-
cerned we have been helping in the
development of the economies of va-
rious countries of Southeast Asia and
Africa. Thig is the only way which
can create stronger ties of friendship,
and countries like Nepal,
Malaysia and Ceylon are more frien-
dly to us than before. The reccauxt
UNCTAD, though it has not comg te
our expectations, yet it has focussed

Burma,

. the attention of the world to the pro-

blems of the underdeveloped count-
ries and to that extent, I submit, the
achievemeny is enough.

There are two countries which in
spite of our cfforts have still remain-
ed hostile to us, that is, Pakistan und
China. Both the countries, especial-
ly Pakistan, depends for its very exis-
tence on hatred, by whipping up
hatred against India. So, in spite of

our best efforts, we -have not
been able to Dbefriend Pakistan,
and when a nation lives on the
hatred of a country it is diffi-

cult for another country to befri-
end that country, Some of the Mem-
bers have said that we have not been
able to create friendly relations with
China. China has developed a policy
of creating more and more difficulties
and subversion in India. The best
way of meeting the Chinese challenge
would be the strengthening of our
economy and the economieg of the
South East Asian countries.
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A slogan is often raised that we
should quit the Commonwealth, When
the Immigration Bil] was passed by
UK the slogan was raised that we
should quit the Commonwealth. When
the Rhodesian crisis deepened, again
the same thing was said. I am all for
quitting the Commonwealth provided
that will solve any of our problems.
But if the idea is that in a huff we
have to take a decision, I am
against it. But if any member or
party suggests convincingly that by
leaving the Commonwealth we can
help the cause of Indians living in
Kenya, we should quit the Com-
monwealth.

So far as Kenya is concerned. India
has done all that it could to plead the
cause of the Asians in Kenya. It is
true that the Kenyan Government
has behaved in g way which is un-
becoming of a civilised government.
But less than scnding an army  to
Kenya, I would submit that India has
done everything. The complaint
often heard is that India has not done
sufficiently. But sufliciency depends
upon the circumstances, what an in-
dependent nation can do to help the
people living in another country.

Further, a suggestion wag made
that we should expel all the British
nationals living in India. I  would
have concurred with him provided
there were not half a million Indians
living in Great Britain. We should
not take g decision where the remedy
will be worse than the disease. There
are only 60,000 Indians in Kenya who
can be absorbed by India, because
our population is increasing at the
rate of one crore a year. If neces-
sary, we can absorb them very easily.
For the sake of these 60,000 Indians
we should not jeopardise the interests
of half a million Indiang who are
living in Great Britain.

There ig a strong plea made by
some members that we should sign
the non-proliferation treaty. By join-
ing the non-proliferation treaty there
is no guarantee that we will be pro-
tected if we are attacked. It is a va-
gue sort of undertaking. Further,
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it can be broken. There is no surety
bond attached to it, that if you are
attackeq you will be protected. Then,
take the other aspect. Suppose we do
not sign that treaty. It is not defi-
nite that they will not come to our
aid, in case we are attacked, on the
ground that we have not signed the
treaty. So, either way, our not sign-
ning it will not harm our interests.

Finally, no nation can claim that
its policy has alwayg succeeded, But,
by and large, we have succeeded. As
I have already submitteq earlier, the
attack on our policies is mainly due
to the shambleg in which the opposi-
tion parties are. I will end with
the old saying that two persons look-
ed out of the window; one looked at
the stars and the others........ our
friends know what!

SHRI D. C. SHARMA (Gurdaspur):
Mr. Deputy-Speaker, Sir, my first
duty is to thank you for calling me,
even though at a very late hour. I
feel that our Foreign Ministry faces
three very grave, serious and long-
range problems and unless they are
faced boldly our foreign policy will
not be as fruitful, as effective and
as influential a5 it should be.

Our first problem is that we should
eliminate the hot-house atmosphere
in the Ministry of External Affairs.
What I mean by this is this, The win~
dows of this Ministry should be kept
open to all the winds that are blow-
ing in all parts of the world.

It is not that we should try to shut
our eyes to one part of the globe and
keep our eyes open to the other part
of the globe, This means that otif
foreign policy should be based on
value; it should be value based and
not totally self-interest based,

I think, thére was a statesman. of
England—he might have been & vefy
wise statesman according to the Bri-
tish péople—who siid, “Weé have no
eternal principles; we have only ete-
riial inter¥sts.” I think, that might
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have been true.in the nineteenth policy cannot succeed, Therefore, this

century but it cannot hold good in
the twentieth century

Therefore we do not follow this
cynical line of approach, this grossly
selfish line of approach in our foreign
poicy. Our foreign poicy is based on
certain values which endure. They
may suffer eclipse at one time; they
may suffer from recession at another
time: they may have regression at
one particular moment, but I think
that the value for which our foreign
policy stands will endure. Therefore
we should not be tinkering with our
foreign policy in the External Affairs
Ministry in one way or another when
something untoward happens.

This foreign policy is the great
handiwork of the great Prime Minis-
ter of India, Pandit Jawaharlal Nehru,
and nobody can deny that when
Egypt was invaded, so far as the Suez
Canal ig concerned, Pandit Jawahar-
lal Nehru's heart beat in unison with
that of Colonel Gamel Nasser. What
advantage are we going to reap-from
that? Have we got something out of
that stand? Perhaps, we have not
reaped any material advantage from
that stand. But, all the same, 1 be-
Jieve that this policy of Pandit Ja-
waharlal Nehru was applauded and
understood all over the world and
India’s stand was taken to be a great
stand worthy of a great and ancient
country like India, Therefore 1 say
that this is what is to be done.

Unfortunately, the External Affairs
Ministry has been, for some time, the
playground of mediocrities and paro-
chial forces and of people who do not
understand the global movements that
are going on all the time. Some-
times a Foreign Minister may say in
reply to, “Where is North Vietnam?”
that North Vietnam lies to the north
of South Vietnam. If we have a per-
son who understands global geogra-
phy and global movement in this way,
1 think, our foreign policy cannot
succeed.  Therefore, this foreign

foreign policy of ours has to be re-
scued from the morass of stereotyped-
ness and from the bog of conven-
tional thinking and from all those
influenceg that have submerged it all
these days.

I am glad that the daughter of
Pandit Jawaharlal Nehru has taken
over the Foreign Ministry now. (Lau-
ghter) My hon. friend over there
laughs, but if Khrushchev’s son had
taken over from Khrushchev he
would have been very happy. She has
stood for those values for which
Pandit Jawaharlal Nehru stood. What
is our stand on Vietnam? Of course,
Vietnam is as much our problem as
it ig a problem of all the countries of
the world; it may be more a problem
of ours than of other countries
because it is so near. But there 18 no
doubt about it that the stand that we
took in the case of Vietnam has been
vindicated and I want that we should
take such stands on global affairs as
history vindicates, ag time vindicates.

Again, our stand on the non-proli-
feration treaty, I think, should be ad-
hered to. Now, people say, there are
some nuclear haves and there are
some puclear have-nots. No. There
18 the third catcgory also. There are
nuclear haves, there are nuclear
have-notg and there are nuclear able-
to-haves. That ig the third cate-
grotv. Japan is like that; India 1s
like that. Thorefore, I think, if we
sign the treaty, we should reserve to
ourselves the right to act in any way
that the political exigencies of our
country demand. I think, that is the
line which the Prime Minister of
India has taken.

So far our Embassies have re-
mained jsolated frtom the public Shri
George Fernandes read out an extract
from the Hindustan Tmies about
some Embassy of ours. I have visited
some of these Embassieg and I can
say that these Embassies are islands
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which have no commerce, no inter-
<course, wiah the outside world. They
live in a circle of their own, in an
orbit of their own, and I would,
therefore say that these Embassies
should be out-going, forwardlooking
and should be such as can make fri-

ends. I remember meeting a great
stateman of a country—I do not
want to mention the name of the

country—and he said, “There are
three lobbies in my country; one is
pro-Pakistan lobby, one is anti-In-
dian lobby, and there is a gentleman
who used to go to that country on be-
half of my country, and there is anti-
that-gentleman lobby also,” Asked
if there was no pro-Indian lobby, he
said, “No.” Therefore, I would submit
very respectfully that wherever our
Embassieg are, wherever our missions
are, of whatever kind, of whatever
dimensions, they should build up a
pro-Indian lobby ag much as they
can. They should win friends and
influence people. They should not
remain isolated from the currents
that are going on in the country in
which the Embassy is situated. You
want people these days who can
mould public opinion and public opi-
nion is a great asset and unless that
is done, nothing happens.

W talk of the fourth estate, Now,
the fourth estate is the youth of the
world. Everywhere you find that
youth is restless. We should send
out such Ambassadors who are able
to shape the ideas of those persons.
I do not say that we should try to do
propaganda for them. But I do say
that we should not send such Ambas-
sadors who are only confined to the
four walls of the Embassy and who
are not able to go out and meet those
persons. Unfortunately, I have found
that some of our Ambassadors do not
meet even the Indians who live in
that country. They behave in a way
which is not conducive to good rela-
tions between themselves and the
Indians who are domiciled in that
country. I want that our Ambassa-
dors should be such who can bridge
the gap not only between themselves
and the Indians who are domiciled
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in that country but also between
themselves and the people of the
country there. Rulers come and go.
I have seen the era of Eisenhower
in USA; I have seen the great and
glorious epoch of Kennedy in USA
and we are, obviously, seeing the
epoch of Lyndon Johnson, These per-
sons come and go but the people re-
main there. Therefore, we should not
send as Ambassadors such persons
who are adept in passing orders on
files only, but we should senq as
Ambassadors such persons who can
do something so far as the people
are concerned.

Sometime back there was a ques-
tion regarding ouf High Comissioner
in London about something having
appeared in some papers. I think, it
was in Nataional Herald that I read
an article; it came in two instalments
—*“what is our secular Democracy”. I
am very hapy he has given the lec-
ture in London on Secular Democra-
cracy. I felt very happy about it and

- I said that this gentleman had open-

ed the window of our Embassy to the
people of England. He has done well.
So, you should send such Ambassa-
dors who can talk to people in the
language which they understand, who
can talk to people in the idiom w.ich
is their own, who can talk to people
about the values which we hold and
we should not send those Ambassa-
dors who say. “Do not send us to ‘C’
Stations; please keep ug out of ‘C’
Stations; please despatch us to ‘A’
Stations.” Let this difference between
‘A’ ‘B’ and ‘C’ disappear; otherwise,
all these Ambassadors will be trying
to go to ‘A’ Stations and nobody will
look towards ‘B’ and ‘C’' Stations.
Therefore, I would say that these Am-
bassadors should be such as can put
across the values for which India
stands, the great culture which India
has produced. For that, I would sug-
gest that half of these posts should go
to career-diplomats and another half
should go to public men. It is not
necessary that you should always
have career-diplomats. These career-
diplomats are very good; I have no-:
thing against them, but they are the
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prisoners of files, prisoners of office,
they are the playthings in the hands
of bureaucracy who serve them, but
a public man can sometimes take a
stand of his own and can do some
good to India.

My thirq point ig that India hag to
follow "a policy of concentration. Tn
a country like ours we canot dis-
pense with this. We must concen-
trate on some countries; for instance,
Bhutan, Sikkim and Nepal are our
meighbours. I am glag that we have
been trying to befriendly with them,
but I would submit very respectfully
that we should concventrate on some
countries; Bhutan, Sikkim and Nepal
and other countries which are our ne-
ighbours; Vietnam, Laos, Cambodia
and so on. The year 1968 should be
a ‘good-neighbour year’ and ‘good
neighbour means that we should
stretch our hands of friendship to
them and we should go even out of
the way to help these countries more
effectively. If they want some econu-
mic aid, we should give them; if they
want something else, we should come
o their help. Of course, I do
not want to use the word ‘aid’

and ‘help’ in regard to these
countries because they are sovereign,
independent countries. But we shoula
do gomething. More than this, I would
sgy that we should build a bridge
between East Bengal and India.
We should build a bridge between
Pakistan and ourselves, I do not want
that we should do anything of the
kind that will increase the already
existing bitternéss between us. I want,

$ir, that a bridge that chm be built:

between West Pakistan and India will
ve a bridge of goodwill if we try to
o something to encourage Urdu, I
tell you, Sir, that this will be a real
and lasting  bridge of goodwill
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between India and West Pakistan.
Therefore, we should try to give a
great deal of attention to Urdu so
that West Pakistan becomes emction-
ally allied with India,

At the same time, I would say that
East Bengalees are our own brethren,
the people of West Punjab are also-
our own brethren. I say that because
1 come from West Punjab. The East
Bengal people love nothing more than
Bengali. Therefore, you should try to
give them fine specimens of Bengali
literature and we should try to sece that
they get it.

One more word and I have finished.
Sir, Indians are to be found in almost
every country of the world. Whenever
I have been abroad, I have seen
Punjabis, Gujaratis, Bengalis, South
Indians and Maharashtrians and if I
have not found Maharashtrians, I have
found my Sikh brethren and if the
Sikh brethren are not there, the
Rajasthanis are there and if the Rajas-
thanis are not there, I have found the
Sindhis there. So you find India
everywhere, a small part of India
everywhere and, Sir, they hold British
passports, Canada passports, passports
of any country.

MR. DEPUTY SPEAKER:
should try to finish now.

You

SHRI D. C. SHARMA: We should
remember that they belong to us and
we should welcome them and hug
them to our bosom, make them our
own and never say anything which
would show to them that the country
of their origin has disowned them.
They are flesh of our flesh and blood
of our blood and we should own them
fervently and unambiguously.

SHRI HEM BARUA (Mangaldai):
I have gome through the report of the
External Affsirs Ministry with the ut-
most care and caution. This report
gives neither information nor any ana-
lysis of the forces that confront India
vis-a-vis the world, and tn try to solve
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them merely by silence is to misjudge
the temper and mood of the contem-
porary international scene.

The report is prepared, may I say,
in the Bhagvat Gita spirit of non-
attachment. Sir, our foreign policy is
a policy of non-alignment. But this
policy of non-alignment is not to be
carried into the vertex of non-attach-
ment to our national interests. Our
foreign policy of non-alighment was
evolved some two decades ago, but, as
Mr. Mahajan said, the international
scene js dynamic and is moving. Here,
I remember what Mr. Nehru said
ence—I liked the sentence very much—
that one cannot be static in a dynamic
universe. When the universe is dyna-
mic, when the international scene is
dynamic, some of our foreign policiex
are static. I do not want tais Gov-
ernment to abandon the policy of non-
alignment. All that I want is certain
modifications commensurate with the
changes in the international situation
today. Sir, Madam Pandit stated
something about America giving us aid
in her own interests,. What about
Soviet Russia? Soviet Russia also
gives us aid in her own nferest. It
is the national interest that must con-
stitute the rock bottom of any
nation’s external policy and that should
apply to us also.

15 hrs. )

Sir, it is an open fact that our major
neighbours like Pakistan and China are
both hostile to us and that they would
not miss an opportunity to subvert us,
if not by physical attack, at least by
encouraging the divisive forces in this
country as they are doing now. They
are out to destroy us. Now I remem-
ber what Jesus Christ said. Jesus
Christ said, ‘Love thy enemy’. We
have to reverse it and say, ‘Hate thy
enemy’. It is the positive of hatred
that we have to develop against these
countries which are openly hostile to
us. I do not mean that we have to
develop a kind of hostilitites for the
people of these countries. We have to
have sympathy for them gné we should
try to develop the posture of hostility
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towards the rulers of these two coun-
tries, Pakistan and China. Ang what
is the psychology that we represeht,
Sir? This report claims that the.
Tashkent Declaration has led to a
certain cxtent towards the normalisa-
tion of relations with Pakistan. But
has it done so? The Tashkent Declaca-
tion is dead as the dodo. I think
the Tashkent Declaration is a bilateral
agreement between {wo countries,
Pakistan and India, under the auspices
of Soviet Russia. Now, after Pakistan
has thrown the Tashkent Declaration
to the waste-paper basket can there be
a unilatera] implementation of a bila-
teral agreement? I don’t understand
that. How can that be? When Tash-
kent Declaration was signed and
Mr. Shastri of revered memory affixed
his signature to the Tashkent Declara.
tion we fell that the Tashkent Decla-
ration was a mistake. Mr. Shastri
could understand the defect inherent
in the Tashkent Declaration. That is
why 1 find, it was a strain on his emo-
tions, because he was an intelligent
man, and it is under the strain of
these emotions that he died in a far,
distant country. He found this about
the Tashkent Declaration. Mr. Shastri
knew this also that the Tashkent Dec-
laration might ultimately prove ruin-
ous to the people of India because
Pakistan has refused to touch it with
a pair of tongs.

There are some people who say
that once the so-calleq problem of
Kashmir is solved there would be a
rainbow of peace and friendship knit-
ting the Pakistani sky with our Indian
sky. I do not understand that at all.
But what is the solution? What is the
solution in clear and precise terms so
far as the so-called problem of Kash-
mir is concerned? Friends of Pakis-
tan like Sheikh Abdullah and Mr.
Jaya Prakash Narain have not been
able to give any precise or clear solu-
tion to this problem. What Sheikh
Abdullah is saying in Srinagar, Mr.
Jaya Prakash Nardin is repexting in
New Yotk for his American aundiefice.
That is what I ind. I do not under-
stand how an Indian can go abroad
and try to destroy the image of his
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-own country. That pains me very
much. When an Indian goes out he
must try to preserve the image of the
country. Even if you deliver Kashmir
wrapped up as Easter egg and give
it to Pakistan, Pakistan will not be
satisfied. If you read Ayub Khan's
Friends, not Masters, you will under-
stand the psychology of the rulers of
Pakistan. Pakistan wants to be a
friend of India after being a master
of Kashmir. But there is duplicily in
that also. I think Government have
not tried to analyse and examine their
forces within the framework of the
reality and relevancy to our national
interests.

What about China, Sir? China has
never concealed her intentions to des-
troy India by whatever methods. 1
mentioned earlier about the Chinese
intentions on the Floor of this House.
During Mr. Nehru’s times, Mr. Dange
who used to sit on these benches, said
that China being a socialist country
would never attack India. But what
has happened? China attacked us and
we knew about the intentions of
China. China mounted attack at
Nathu La and Cho La and by subver-
sive and other mcthods China wants
to destroy India and there is no doubt
about that. So we should consider
this and modulate our foreign policy
in that context.

When that so-called revolution took
place in Naxalbari, the Peking radio
beamed out Mao’s thought. This, they
are doing now, in relation to the Naga
and Mizo hostiles. There was a patient
suffering from cancer in a hospital in
Peking and they placed a book, Mao’s
Thoughts on his head and he recovered.
My good God! All sorts of superstition
is growing about this. They are try-
ing to grow superstition round Mao's
thought. Whatever that might be, due
to the emergence of the armed might
.of China, there is a consequent loss of
face, loss of image, loss of stature so
far as India is concerned in the eyes
-of the world today.
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Now what happened? When the
West Asian crisis took place, when

- there was a conflict between the Arab

States and Israel, we offered our sup-
port to the Arab States. I do not want
to go into the merits of that.

15.06 hrs.
[MR. SPEAKER in the Chair]

We were the first to offer our support
to the Arab States. But then what did
King Hussain of Jordan say as late as
January 1968 is most revealing and
very interesting. Here it is:

“Pakistan was the foremost
amongst the friends who stood by
Jordan and the Arab countries in
their hour of trial. The people and
leaders of Pakistan will always
remain in the hearts of the Arab
people. They, Jordan anq Pakis-
tan, have stood by each other in
the past and will do it in the
future”.

Now, where is India? India is no-
where in the picture. I am taken
aback by this. I think there should be
a limit to ungratefulness also. So far
as Jordan and the Arab States are
concerned, there is no limit to ungrate-
fulness even. King Hussain of Jordan
forgot to mention India’s name even.
He mentioned Pakistan of course.

What is happening? Madame Pandit
spoke about the role we have played
in the world and how our image has
gone up.

SHRI INDRAJIT GUPTA (Alipore):
In the past.

SHRI HEM BARUA: In the past.
May I tell you that the prestige that
Shri Nehru built for India by sheer
force of his personality has been
squandered by his daughter’s inapti-
tude and vacillation? There is no
doubt about it. In the context of
international politics, a nation, in order’
to be heard and respected in the-
comity of nationms, must .:be strong,
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both militarily and from the point of
economic strength.  Unfortunately,
India is strong neither militarily nor
economically. That is the trouble. We
must have a sound industria] base.
After the Chinese attack in 1962, I
remember our the then President Dr.
Radhakrishnan speaking about our
‘being strong so far as military strength
and economis strength are concerned.

Now China has emerged as a full-
fledged nuclear power which poses a
great danger to India’s security.
Because of China emerging as a nuclear
power, what has happened to us? We
requested both the Soviet Union and
the USA to guarantee or give us a
joint nuclear umbrella. Now both the
USA and USSR as well as Britain have
come out with a proposal for a nuclear
umbrella. But that proposal confirms
our apprehension that this nuclear
umbrella, if given to us, would not
open when actually the rain comes.
‘That is the trouble. Before it opens
the UN will have to define what
‘aggression’ means. This important
body has failed to define aggression
during the last twenty years. Now
can you think that it will be able to
define aggression just before the
umbrella is passed on to our hands?
This is something that cannot be
understood. I am happy that our Gov_
ernment cdoes not propose to sign this
nuclear non-proliferation treaty along
the dotted line. That is a great thing
they are doing.

I do not want to stray into problems
that do not immediately affect our
interests. But I must congratulate
President Johnson on the buld stand
he has taken in de-escalating the war
in Vietnam. Unfortunately, there are
hawks and doves in Hanoi as there are
hawks and doves in Washington.
Hawks and doves are everywhere (In-
terruptions). By my information is
that President Johnson consulted
Soviet Russia two days before he made
his announcement publicity. But what
about us who go about making noises
but nobody listens to us be:ause we
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are weak militarily, weak economical.
ly, weak politically, weak internally
and all that?

This Report is ominously silent
about the position of Indians abroad.
Now you know how Kenyan Indians
are driven out of Kenya and how
Britain has treated them ill. I remem-
ber what Shri Nehru said in a preface
to a book published by the AICC in
1940 entitled Our Countrymen gbroad.
This is it, a very revealing thing:

“India is weak today and can-
not do much for her children
abroad, but she does not forget
them, and every insult to them is
humiliation and sorrow for her.
A day will come when her long
arm will protect them and her
strength will compel justice to
them”,

What about India's ‘long arm’ today?
The long arm is palsied. Does any-
body bother about a palsied arm?
What is it that India hag done to pro-
tect her children abroad? India has
forgotten her children abroad. India
has gone back on her word to them,
the word that Shri Nehru wrote.

AN HON. MEMBER: That was long
ago. .

SHRI HEM BARUA: Might be long
ago. But these are his words and his
words are quoted when it is convenient
to quote them and they are not quoted
when it is inconvenient to do so. That
is the trouble.

THE MINISTER OF STATE IN THR
MINISTRY OV EDUCATION (SHRI
BHAGWAT JHA AZAD): As he is
doing.

SHRI HEM BARUA: There are
thousands of Indians in Africa, there
are thousands of Chinese in Africa.
Has any of the African countries
treated the Chinese there as Kenya is
treating Indians in her country?

., AN HON. MEMBER: It dare not

SHRI HEM BARUA: They are
treating Indians in a bad manner
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‘because they know that India is not
capable of stretching out her arm to
protect her children abroad.

SHRI D. C. SHARMA: What did
Indonesia do to the Chinese?

SHRI HEM BARUA:; I am speaking
about Africa. Indonesia is the only
country in the world that has taken
that stand, and no other country in the
world where Chinese are has ever
taken that stand.

Now it is no use trying to accuse
Britain for betraying the Indians of
Kenya who hold British passports.
Betrayal it is, no doubt. But what
have we done? Have we not betrayed
our Indians in Kenya? We have also
betrayed them. When Pakistan com-
mitted aggression on us in 1965, I
remember the then Prime Minister
wanted Indians in Kenya to contribute
liberally to the defence fund of India.
But when they are in difficulty, we
just forget them.

Another thing. In all matters, what
has happened? The India Government
is subservient to England. Is it
because we are a member of the Com-
monwealth? Madame Pandit has
given a very nice analysis of the
association  calleg Commonwealth.
What is the Commonwealth? What 1s
common about the Commonwealth
except the common hall where the
deliberations take place. Not even the
wealth is common.

What has happened is that London
hag become almost a Mecca for our
Ministers. Whenever an oppcriunity
presents itselg, our Ministers go t»
London on the Indian taxpayers’
money. I remember one Minister
wernt to London during last October,
fot what? In order to learn the tech-
niques of crime detection at Scotland
Yard. This could have been done by
any Indian police officer. I remember
I was in London during October last

on an invitation from the British
Governrherit.  (Interruption). There

is a difference between people going
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abroad at the expense of the Indian-
taxpayers’ money and cn invitation
from the British Government. Dr.
Channa Reddy was then there and
what happened? Dr. Channa Reddy
had addressed a press conference, and
the next day, in the Daily Telegraph,
1 read a press report of what he had
said. The report was there under a
double-column headline. And there
was a picture along with the report,
and underneath was written, “Dr.
Channa Reddy. Indian Minister.” Then,
when I looked at the picture I dis-
covered that that was not the picture
of Dr. Channa Reddy but that was the
picture of Dr. Triguna Sen. Do you
find any physiognomic resemblance
between the two doctors? Our Minis-
ters, whenever they get an opportu-
nity, run to London. But how many
of the British Ministers come to India?
Very few. A Minister of State came
some time back, T know.

By hanging these martyrs in
Rhodesia, the white regime in Rhodesia
has committed a crime against huma-
nity. There is no doubt about it.
What happens? Prime Minister Harold
Wilson will never apply force against
the white regime although Zambia has
offered her territory to be used as
military base against the white regime
in Rhodesia. Why is it so? Because
the Britishers have their economic
interests in Rhodesia. Do not forget
that there are cven today 200 British
banks functioning and operating in
Rhodesia: Grindlays, Barclays, Stand-
ard Bank of England—all these have
their branches there. Do not forget
that Rhodesia has the largest air force
in Africa and the greatest contribution
made to that air force has come from
Britain. We call ourselves an inde-
pendent nation. Although we call our-
selves an independent nation, the High
Commissioner’s office in London bears
the insignia of the British Crown
thete. Should it happen in relation to-
dii independent republic like ours?

AN HON. MEMBER: The crown of
the Queen of England.
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SHRI HEM BARUA: Whatever that
‘might be. We are an independent
nation, a republic. But have our Gov.
ernment the courage to tell the Prime
Minister—Mr, Harold Wilson—that if
he does not bring the illegal white
regime in Rhodesia to its knees we are
going to quit the Commonwealth and
break away from jt? We do not have
that courage to say so. What happens?
Because of our weaknesses, some of
our neighbours are in illegal occupa-
tion of our territory. Who does not
know that Pakistan holds some Indian
territory in the Lathitilla-Dumabari
area in Assam and that China holds
14,500 square miles of Indian territory
in Ladakh? Who does not know that
«even Ceylon has made a claim of the
Kachchativu island in the Palk Strait?
It is because we are weak, and un-
fortunately our Government have ad-
mitled that Kachchativu island is a
disputed territory.

May I draw the attention of the
Prime Minister to what Mr, Dinesh
Singh, when he was Minister of State
in the Ministry of External Affairs, had
said? He said on Tth May, 1966 that
Kachchativu island was part of the
.estate of the Raja of Ramnad and it
was not in dispute. My submission is,
it the Kachchativu island was not in
dispute in 1966, how can it be in dis-
pute in 19687
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THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY. MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI IN-
DIRA GANDHI): Mr. Speaker, Sir,
there have been many intercsting
speeches in this debate. Therc arc
over g hundred cut motions but the
main points which have concerned hon.
Members are Vietnam and the Non-
Prolifcration treaty.:

I was glad that the speeches this
time were more pointed and did not
attempt to range over the whole of
human history. I am glad also to
see that the induction of hon. Mem-
ber, Shri Sondhi, into the Jana
Sangh Parliamentary Party has
brought a new awareness of foreign
policy in that party. Before that,
they were constantly blaming us for
paying for too much attention to in-
ternnational affairs.

SHRI KANWAR LAL GUPTA
(Delhi Sadar): Thank you for the
compliment.
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SHRIMATI INDIRA GANDHI: The
hon. Members of the Congress Pany
have lightened my task by dealing
very ably with most of the points
which have been raised by the Oppo-
sition. The hon. Member who initiat-
ed the debate, Shri Masani, seemed
to have made a speech in defence of
America pleading for U.S. policies at
a time when U.S. itself is engaged in
revising them and trying to change
them, The timing of the debate is
such that it is natural that our atten-
tion should be specially focussed on
Vietnam. On the 31st March, Presi-
dent Johnson made a speech of his-
toric significance. It was a courage-
ous initiative and I am glad it has
evoked a positive response from
Hanoi. Shri Masani used a rather
strange word—I believe, he said that
the United States Government had
done what we, that is, the Govern-
ment, had been “clamouring” for. I
do not know with what significance
Shri Masani meant to clothe that word
‘clamour’. Was there a certain is-
appointment that the United States
should have taken a step which ap-
proximates 90 per cent to what we
had been advocating for some consi-
derable time and that our stand, so
long maligned, so long criticised, now
stood vindicated? When faced with
such moments in human history, it is
not enough to come out with state-
ments and to rush to the press. It
is important to examine the issues
posed, to initiate processes and con-
sultations. This we have been doing.
We have been in touch with a number
of friendly countries both through
their Ambassadors and through our
own Missions there. I sent personal
messages both to President Johnson
and to President Wn Chi Minh and.
I am sure that we would all like to
see that these processes which have
fruition in hringing neace to the tor-
been set afont will reach ultimate
tured land of Vietnam.

Our effort has always been directed
towards the narrowing of whatever
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.differences still exist and in over-
.coming whatever difficulties remain.
We hope that the two sides will meet
and we hope that, as a result of this
meeting, conditions will be created for
an uninterrupted dialogue. We have
always felt that the Geneva Agree-
ment of 1954 provides the framework
within which the Vietnam problem
could be resolved.

If I may refer once more to my
distinguisheq friend, Shri Masani, he
presumed that our stand in favour of
the cessation of bombing of North
Vietnam was based on our advocacy
ment of 1954 provides the frameword
of North Vietnam’s cause, I may say
that the question of the cessation of
bombing of North Vietnam has been
advocated by a very large number of
countries and by the distinguished
Secretary-Genera] of the United Nati-
ons, because all these people realise
that the issues in Vietnam are suscep-
tible only to political solutions and that
there could be no military solution to
the problem. We believe also that these
issues are far 0o serious to be made
a subject of partisan propaganda. We
bave assureq all the parties concern-
ed that both as a peace-loving coun-
try and as Member Chairman of the
International Control Commission, we
would always be willing to shoulder
whatever responsibilities devolved
upon us.

We are glad that we are not alone
in this. We have the support of
many countries and the vast majority
of mankind. We should like to share
with them the task of bringing peace
to Vietnam. It is understandable that
there is still considerabla mutual
suspicion and questioning of motives.
Statements by one side are not taken
at their face value by the other. It
is our task to bridge this gap of sus-
picion and distrust which divides the
two sides. Hence our effort to con-
tact all concerned parties and to bring
them c'nser together, in the hope and
belief, that direct contacts may per-
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haps pave the way towards sincere
and genuine contacts which would
lead to a solution.

References were made by many
Members to the question of the secu-
rity of the South-East Asian region.
My colleague, the Minister of State:
Shri Bhagat, dealt with this in his
speech yesterday. Some Members
accused us of not playing an effec-
tive role in developing regional secu-
rity arrangement for the defence of
South and South-East Asian coun-
tries from Chinese expansionism.
Hon. Member, Shri Sondhi, also spolze
of this. I am glad that he has re-
cently discovered Cambodia. We have
had long-standing and friendly rela-
tions with that country and, in parti-
cular, with the distinguished head of
the State, Prince Sihanouk. Those
relations are purposeful and are based
on mutua] understanding, trust and
confidence. There was concern amongst
some parties that we should enter
into agreements or arrangements with
different nationg of this region. Now,
when we look back into recent his-
tory,—the post-war era, we find it
littered with the remains of dead and
dying security arrangements. I be-
lieve that this is bound to happen
when international relations are sub-
ordinated to opportunist considera-
tions. Our concept is different from
that of the Swatantra Party and the
Jan Sangh; our policies are not gov-
erned by conditioned reflexes but by
deeper considerations. The security
of South and South-East Asia will
not be made more secyre by alliances
or treaties. We believe that security
will grow out of mutual eco-operation
and the growth of identity of inter-
ests, and on our part, we have been
doing everything possible to explore
all avenues of such mutual co-opera-
tion in economic and other fields. We
hovoe that when peace comes to Viet-
nam, the real security needs of the
area will be seen more clearlv, The
main security is the strengthening eof
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these countries, and I do not believe
that they can be strengthened by any
kind of foreign interference.

Let us take a broad luok at our
external relations over the past year
or so. Any objeciive observer will
admit, and the overall impression
that we got from the speeches of even
those hon. Members who seem to
oppose our policies was, that we have
not been so badly off after all. With
our two immediate and difficult
neighbours, there has been no deter-
ioration of relations, With Pakistan
Wwe are straining every nerve to effect
some improvement and I have no
doubt that we can succeed. Of course,
it is not possible to have any specta-
cular or dramatic development. But
we must work, we must make an
attempt to work, together, Just now,
the hon. Member, Shri Hem Barua,
said something about having blind
faith in the Tashkent agreement. It
is not only that the Tashkent agree-
ment is a matter of principle; it is
mainly an instrument, through which
the two countries could normalise
their relations. We have had many
Jdifficulties in its imvplementation; we
are for from implementing it per-
fectly or even in a large degree, but,
neverthless, I can say that we have
proceeded a little bit in that direction.
Some small steps have been taken
and I personally feel that the atmos-
phere is better. But here again lhe
responsibility lies on all of us. Be-
cause, being su~h close neighbours,
having the tvne of contacts which we
have had having also the historv of
bitterness which we have had bet-
ween us. any stray remark made bv
anvbodv can be exaggerated, mis-
construed and lead tn straining of
relations. Therefore. this i a matter
in which ... (Interruntions) we
must all endeavour to try to improve
the relations.

Voices have been raised here on
this occasion and on other occasions
demanding that we should quit the
Commonwealth. I am not insensitive
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10 the feelingg which impel such de-
mands, As [ have said on previous
occasion, leaving the Commonwealth
cannot be considered as a mere sub-
jective response to any given situa-
tion. Mistorically speaking, we join-
ed the Commonwealth at a time when
the world was divided into two hos-
tile and opposing camps. And it
made sense that some countries which
were not involved with either of
these camps should get together and
explore their own common interests.
Subsequently, with the rising tide of
liberation, more countries became
free and they became memtesrs of
the Commonwealth. To-day there are
22 member states drawn from the
areas extending from the Caribbean
Sea to the Pacific and embracing all
continents of this earth. It is true
that the festering of the Rhodesian
sore is poisoning Commonwealth re-
lations and the longer it iz allowed to
do so, the more corrossive will be itg
influence on the health of the Com-
monwealth. We are aware of this
and deeply concerned. So are other
Members of the Commonwealth. We
hone, however, that the collective
wisdom of members of the Common-
wealth will help to solve this prob-
lem and to retain the mul4-racigl
character of this association.

With the U.S.A. and U.S.S.R, our
contacts are increasing and our rela-
tions are developing very favourably
in all flelds. With the sister nations
of Africa and of Asia there is, by and
large, a record of progress.

One hon. Member referred to black
racialism. Racialism, whether it be
black or white, is anathema to the
civilised world, We here in ' India
have a proud record of fighting racial-
ism in all its forms. We have done
this not because of any moral sense
of Juty, but because we realise that
the world cannot be stable if the
nolitical and economic conflicts are
made more complex by a new dimen-
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sion of raciai contuicts, We shall con-
tinue to strive against racialism in all
its manifestations. @ We have the
friendliest of feelings for our brethren
in Africa. We understand thewr diffi-
culties many of which are due to the
remnants of the old colonialism, We
have to fight against this and we shall
do so. .

In the Commonwealth we have had
many ups and downs and yet, on the
whole, here again, friendship and co-
operation is growing.

With the Socialist ¢ountries of Eu-
rope friendly ties continue to streng-
then, especially, in the fields of eco-
nomic and commercial exchanges.
Western European countries have also
shown friendship towards us in many
ways which we have tried to recipro-
cate.

Mrs. Pandit made some thoughttful
remarks.

AN HON. MEMBER: But you were
not here when she spoke.

SHRIMATI INDIRA GANDHI: 1
was a little surprised to hear her sug-
gesting that because of our relation-
ship with England or the Common-
wealth, we had neglected our relations
with France. Far from it, Sir. In the
last two years we have come much
closer not only to the Government of
France but also, if I might say so, with
the people of France. My hon. friend
interrupted just now to say that I was
not here to hear her speech. But I
would like to tell him that I heard
every word of all the speeches.deliver-
ed before lunch.

SHRI M. L. SONDHI (New Delhi):
Had you invited De Gaulle to India?

SHRIMAT! INDIRA GANDHI:
Both with France and the Federal
Republic of Germany our relations
are advancing steadily.

The ctuntries of Latin America,
though geographically distant, share
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many ideals with us and we hope to
do more to know each other better
and co-operate in various fields. But
I realise that much more needs to
be done and that in the past we have
been a little aloof.

Except for some minor disappoint-
ments and occasional irritations we
can confildently say that we have
moved steadily forward in our inter-
national relationships and contacts.
What is more, we have strengthened
our existing friendships and have
built bridges to expand our relations
with others,

I should add that with our two
neighbours on our western flank, we
are establishing new relationships of
mutual confidence and understand-
ing. We were happy to welcome to
Delhi, even though briefly, His
Majesty the Shah of Iran, with whom
we had a useful exchange of views
which we are confldent, will lead to
the strengthening of our relations in
the future. With the Forelgn Min-
ister of Turkey also a wide spectrum
of problems was discussed and I feel
that we understand each other a little
better now. Economic exchanges are
developing very satisfactorily with
both these countries and this will
provide a sounq frame-work for
building up a relationship based on
mutual confidence and respect.

In Foreign Affairs there are no set
positions. Some of these countries
have not always been very friendly
to us. I believe, that where there is
friendship we must enlarge it. where
there is indifference, we must remove
it, and where there is hostility, we
should try to blunt it. What are per-
manent and set are certain valueg and
interests on which we cannot com-
promise.

Now I come to China. Some hon.
Members have spoken of cutting off
relations with China altogether; on
the other hand some have talked .of
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raising them to Ambassadorial level
We have diplomatic relations with a
large number of countries. In fash-
ioning these relations, we do not look
into the political and social composi-
tion of the Governments concerned.
We believe that that is the responsi-
bility of the people of the country
concerned, What happens internally
in other countries cannot be a sub-
ject-matter of public comment.

The hon. Member, Shri Sondhi,
criticised me for not giving a report
on some of the countries of Eastern
Europe. But if a dignitary visiting
our country were to return and make
a report on the internal affairs of
India, I am sure that hon. Members
would not be pleased. Our differences
with China arose mainly from the
fact that China is not prepared to
accept this elementary code of inter-
national conduct. The day they ac-
cept it, we would have gone a long
way towards normalising our rela-
tions. I have no doubt that through
a process of trial and error, the
Chinese Government will one day
realise that the world is much too
complex to be reduced to some uni-
form pattern however shining and
bright that pattern might appear in
the eyes of the hot gospellers of our
present-day world.

Hon. Member, Shri Umanath, should
understand a very simple and ele-
mentary proposition, It is that India's
sacial transformation can only be
effected by the people of India them-
selves, in the light of their own his-
tory, tradition and experience. It
will not be effected by Mao’s thoughts
and little red books.

A hardy annual which comes up
with monotonous regularity concerns
the functioning of our diplomatic
missions abroad. The work of our
missions must, of necessity, be per-
formed quietlvy, without any fanfare
of publicity. That is the very nature
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of diplomacy, involving a careful sur-
vey of the ground, meticulaus prepa-
ration and discreet contacts and dis-
cussiong, The fact that our relations
with countries all over the globe have
been advancing is due in no small
measure to the silent efforts of our
missions. Qur Foreign Service had
to be created from scratch and we
had no precedents or previous expe-
rience to go by. Yet, our diplomats
have established great reputation
abroad and in all international gath-
erings their voices, raised on behalf
of the country, are heard with atten-
tion. And some have been singled
out for service on important inter-
national missions.

The critics of our missions some-
times tend to judge their perform-
ance by impressions casually gathered
during fleeting visits. Such judg-
ments gre fair neither to the critjcs
themselves nor to our missions. Of
course I must admit that there is al-
ways room for improvement and we
are constantly trying to improve the
performance of our missions.

SHRI M. L. SONDHI:
Parliamentary Committee.

Set up a

SHRIMATI INDIRA GANDHI;
And, any incident or information that
comes to the knowledge of hon.
Members of Parliament is always
useful to us in seeing how these Ser-
vices and Missions can be improved.
But when we talk of publicity abroad
or of the image of India which our
Missions are projecting, let us re-
member that we are dealing with
sovereign independent States who
have their own assessments of their
national] interests, They are not con-
cerned with our national interests;
they are concerned with what picture
sults them and that is the picture
which is narmally projected in that
country.

Our task, therefore, is to seek their
co-operation in matters where our
interests converge as they do with



2687 .D.G. (Min. of

[Shrimati Indira Gandhi}

many countries and to seek adjust-
ment and a accommodation wher-
ever there are divergencies.

"‘This process is a continuing one 1n
the capitals of the world. In criticis-
ing our missions, it seems that Shri
-Hem Barua would also hold the Gov-
‘ernment of India responsible for the
‘misprints or mistakes of British news-
papers!

.- -Amongst the measures taken to
‘obtain better performance has been
our decision to make our Heads of
Missions themselves' responsible for
public relations work as well as the
promotion of econmomic relations.
This  should give a stimulus to our
efforts to. improve our trade situa-
tion and to establish solid economic
ties with other countries. Public re-
lations. work needs an imaginative
approach, and one cannot have any
set rules. With our Heads of Mis-
sions paying personal attention, we
hope that the impact will be greater.
But as I have said before, our image
abroad will inevitably be a reflection
of our situation at home. We know,
when we passed through a difficult
period of food shortage 1last year,
what a very bad image of India was
projected all over the world. Now
that the situation has improved that
image also is a vastly improved one.
We ' hope that the country will now
present a picture of unity and not of
division, of progress and not of stag
nation, of purposeful activity and not
of meaningless dissension. All this
will condition and influence our ex-
ternal " relations and what . others
think of us,

‘1 now come to the question with
which not only Memberg of Parlia-
ment but the entire country seems
to be deeply concerned. Almost
everybody who spoke has spoken of
the non-proliferation treaty. 1 my-
seif. .,
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SHRI RANJIT SINGH: Don't sign
it. :

.SHRIMAT1 INDIRA GANDHI:

. . made a statement on that sub-
ject in this House on the 14th March.
That statement stands. I should like
to assure the House that we shall be
guided entirely by our enlightened
self-interest and the considerations of
national security and, of course, ad-
herence to our values, as Shri D. C.
Sharma has pointed out,

We have already made it clear that
the draft treaty in its present form
does not fully conform to the princi-
ples enunciated in the General As-
'sembly Resolution No. 2028 of the
20th session.

Mankind today is at the crossroads
of nuclear peace and nuclear war.
There can be no doubt that we should
take the road to nuclear peace. But
the first step in this direction is not
yet in sight. It is vitally important,
therefore, for the nuclear weapons
powers to undertake as soon as pos-
sible meaningful negotiations on a
series of measures leading to nuclear
disarmament. The present draft
treaty acknowledges the need for
such negotiations, but unfortunately,
the non-participation by some nuclear
weapon powers will make it only
partially effective, and what is more,
the other nuclear weapon powers In-
sist on their right to continue to
manufacture more nuclear weapons.
This is a situation which cannot be
viewed with equanimity by non-
nuclear countries, especially as they
are called upon to undertake not to
manufacture or acquire nuclear wea-
pons for their own defence.

At the same time, we have stated
that the Government of India do not
propose to manufacture nuclear wea-
pons. This is a decision taken many
vears ago and is unrelated to the
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treaty on non-proliferation of nuclear
weapons, We shall continue our
efforts for nuclear disarmament be-
cause it is only through nuclear dis-
armament that discrimination would
be eliminated and equality between
nations re-established.

The draft treaty on non-prolifera-
tion of nuclear weapons will now be
discussed by the resumed session of
the General Assembly towards the
end of April this year. Several am-
endments have already been proposed

by some non-nuclear countries and
there may be more to come. These
amendments will receive our care-

ful consideration, and we shall conti-
nue to impress upon the nuclear
powers the need for a balanced and
non-discriminatory treaty.

The issue before us is essentially
a political one. And it also has seri-
ous implications as regards szcurity
matters. The treaty and all its im-
plications are under continuous study
and the Government will give care-
ful thought to the views oi Members
as expressed in this House.

All parties, with the exception of
the hon. Member Shri M. R. Masani,
have generally supported the stand
taken by the Government of India in
not signing the treaty in its present
form, Government are fully aware
of the serious issues involved. I
would again assure the House that
in any decision taken, the best inter-
ests of the country and of wori:l peace
will guide and inform our delibera-
tions,

At the same time, I should also like
to warn the House and the country
that not signing the treaty may bring
the nation many difficulties. It may
mean the stoppage of aid and the
stoppagé of help. But we are . ..

SHRI M. L. SONDHI:  Freedom
was won with sacrifices.

SHRIMATI INDIRA GANDHU
That was- just what I was going to
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say. Since we are taking this deci-

sion’ together, we must ail be toge-

ther in facing its counscyuences. I

personally think that although it may -
involve sacrifice and hardship, it will -
be the first step towards building the

real strength of this country and we

shall be able to go ahead on the road

to self-sufficiency.

The hon. Member Shri V. Krishna -
moorthi's speech showed a recognition
that foreign policy concerns and
touches “our national interests and
should not, therefore, be viewed in
terms of ‘party politics. 1 earnestly
hope that this trend will gain wider
acceptance and will govern our atti-
tude towards our foreign policy.

I would now commend for the ac
ceptance of the House the Demands
for Grants placed befure them and
express the hope that the various cut
motions would not be pressed.

16 hrs,

MR, SPEAKER: I shall now put
the cut motions to, vote.

SHRI RANGA (Srikakulam): We
would like cut motion No. 78 to be
put to vote separately.

MR. SPEAKER: All rigat. I shall
now put cut motions Nos, 42 to 45 and
62 to 77 to the vote of the House.

The Cut motions Nos. 42 to 45 and
62 to 77 were put and negatived.

MR. SPEAKER: The question is:

“That the Demand under the
Head External Affairs be reduced
to Re. 1".

[Failure of the Government to plav
an effective role in developing re-
gional security arra'wemenu for
the defence of South :and South-
East Asia from Chmm Communist
expansionism “in collaboration with
the countries of South-East Asia,
Japan ‘and Ausiralasia,the need for
which has. become more urgent in
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view
(78)].

Division No. 14)

of

recent developments.

Amin, Shri R. K.
Dandehes, ghri N.

Deo, Shri P. K.

Desai, Shri C. C.
Gayatri Devi, Shrimati
Girraj Saran Singh, Shri
Khan, Shri H. Ajmal
Khan, Shri Ghayoor Ali
Koushik, Shri K. M.
Majhi, Shri Mahendra

NOES

Abraham, Shri K. M.
Adichan, Shri P. C.
Ahirwar, Shri Nathu
Ram

Aga, Shri Ahmad
Ahmed, Shri F. A.
Anirudhan, Shri X.
Azad, Shri Bhagwat Jha
Babunath Singh, Shri
Banerjee, Shri S. M.
Baswant, Shri
Bhagaban Das, Shri
Bhagat, Shri B. R.
Bhakt Darshan, Shri
Bhandare, Shri R. D.
Bhargava, Shri B. N.
Bhattacharyya, Shri
C. K

Chakrapani, Shri C. K.
Chanda, Shrimati
Jyotsna

Chandrika Prasad, Shri
Chaturvedi, Shri R, L.
Chaudhary, Shri Nitiraj
Singh

Choudhary, Shri Valmiki
Dalbir Shingh, Shri
Dass, Shri C.
Deshmukh, Shri B. D.
Dhillon, Shri G. S.
Dixit, Shri G. C.

Ering, Shri D.

Esthose, Shri P. P.
Gajraj Singh Rao, Shri
Gandhi, Shrimati Indira
Ganesh, Shri K. R.
Gautam, Shri C. D.

Ghosh, 8hri Parimal
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Let the Lobby be cleared.
The Lok Sabha divided:

|16-03 hrs.

Mody, Shrj Piloo

Naik, Shri G. C.

Naik, Shri R. V.

Ranga, Shri

Sequeira, Shri Erasmode
Solanki, Shri P. N.
Somani, Shri N. K.
Tapuriah, Shri S. K.
Xavier, Shri S,

Gupta, Shri Indrajit
Gupta, Shri Lakhan Lal
Hari Krishna, Shri
Hazarika, Shri J. N.
Jadhav, Shri Tulshidas
Jadhav, Shri V. N.
Jaggaiah, Shri K.

Jaipal Singh, Shri
Jamir, Shni S. C.
Kalita, Shri Dhireswar
Kamala Kumari, Kumari
Karan Singh, Dr.
Kasture, Shri A, S.
Kavade, Shri B. R.
Khadilkar, Shrj

Khan, Shri Latafat Ali
Khan, Shri M.A.
Khanna, Shri P. K.
Kinder Lal, Shri
Kotoki, Shri Liladhar
Kripalani, Shrimati
Sucheta

Krishnan, Shri G. Y.
Kureel, Shri B. N.
Lakshmikanthamma,
Shrimati

Laskar, Shri N. R.
Laxmi Bai, Shrimati

Lutfal Haque, Shrj
Madhukar, Shri K. M.
Mabadeva Prasad, Dr.
Mahajan, Shri Vikram
Chang

Mahishi, Dr. Sarojini
Malhotra, Shri Inder J.
Malimariyappa, Shri
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Mandal, Shri Yamuna
Prasad

Marandi, Shri
Meghachandrs, Shri M.
Mehta, Shri Asoka

Menon, Shri Vishwa-
natha

Minimata Agam Dass
Guru, Shrimati

Mirza, Shri Bakar Ali
Mishra, Shri Bibhuti
Mishra, Shri G. S.

Mohsin, Shri

Mukerjee, Shri H. N.
Mukerjee, Shrimati
Sharda

Murti, Shri M. S.
Naghnoor, Shri M. N.
Naidu, Shri Chengalraya
Pandey, Shri K. N.
Pandey, Shri Vishwa
Nath

Panigrahi, Shri Chinta-
mani

Parmar, Shri Bhaljibhai
Partap Singh, Shri
Parthasarathy, Shri
Patil, Shri N. R.
Qureshi, Shri Mohd.
Shaffl

Raghu Ramaiah, Shri
Raj Deo Singh, Shri
Rajasekharan, Shrj

Ram Dhan, Shri

Ram Sewak, Shri

Ram Subhag Singh, Dr.
Ram Swarup, Shri
Ramshekhar Prasad
Singh, Shri

Rao, Shri Jaganath

Reo, Shri Muthyal

Rao, Shri J. Ramapathi
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Rao, Shri Thirumala
Raut, Shri Bhola
Beddy, Shri Ganga
Reddy, Shri Surendar
lRohatxi. Shrimati Sushi.
a
Roy, Shrimati Umy
Sadhu Ram, Shri
Saigal, Shri A. S.
Sambasivam, Shri
Sanghi, Shri N. K,
Sankata Prasad, Dr.
Sant Bux Singh, Shrj
Sen, Shri Dwajpayan
Sen, Shri P. G.
Sethi Shri P. C.
Sethuramae, Shri N.
Shankaranand, Shri B.
Sharma, Shri D. C.
Sharma, Shri M. R.
Shastri, Shri Sheopujan
Sheo Narain, Shri
Sher Singh, Shri
Shinde, Shri Annssahib
Shiv Chandika Prasad
Shri
Shukla, Shri S. N.
Sidayya, Shri
Siddheshwar Prasad,
Shri
Singh, Shri D. N.
Sinha, Shri Mudrika

Sinha, S8hri Satya Nara-
Yan
Snatak, Shri Nar Deo
Supakar, Shri Sradhakar
Surendra Pal 8ingh, 8hrj
Suryanarayana, Shri K
Swaran Singh, Shri
Tiwery, Shri D. N.
Uikey, Shri M. G.
Virbhadra Singh, Shri
Yadav, Shri Chandra
Jeet
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MR. SPEAKER: The result* of

the Dw:s;on is Ayes 19; Noeg 140.

Thg nwtton was negatived.

MR. SPEAKER' 1 wnl now put the

demand to the vote of the House.

The question is;

“That the respective sums not
exceeding the amounts shown in
- the fourth column of the order
paper, be granted to the President,
to complete the sums necessary to
defray the charges that will come
in course of payment during the
year ending the 31st day of March,
1969, in respect of the heads of
demands entered in the second
column thereof against Demands
Nos. 13 and 14 relating to the
Ministry of External Affairs.”

The motion was adopted.

[The ﬁotiéms jof Demands for Grants
which were adopted by the Lok Sabha,

are reproduced below—Ed.].

Demand No. 13—External Affairs

“That a sum not exceeding
Rs. 14,94,31,000 be granted to the
President to complete the sum ne-
cessary to defrdy the charges
which will come in course of puoy-

. ment during the year ending the
3Ist day of March, 1969 in respect

of ‘External Affairs’.

Demand No 14—Other Revenue Expen-
diture of the Ministry of External

Affairs

: “That a sum not exceeding
.- Rs. 16, 71, 18,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment ‘during the year ending the
alst day of March," 1969 in respect

APRIL 5, 1968  Quitting the Common- 2696

wealth (Res.)
of Other Revenue Expenditure of
the Ministry of External Affairs.’

MR. SPEAKER: W will take up
the non-officia] business now.

16.5 hrs.

[MR. DEPUTY-SPEAKER in the Chair]

MR. DEPUTY-SPEAKER: Mr. Dev-
gun.

16,054 hrs.

‘%Q‘MMITTEE ON PRIVATE MEM-
ERS’ BILLS AND RESOLUTIONS

TWENTY-SIXTH REPORT

= A AW (o7 faxely) -
& famfafes sem s g : “frag
awT Rt geet & faaast aur
"gwedl arayy wfbfa & 26 9 wfadgw
§, 9 3 wi®, 1968 ®1 €T 4 W
foar war a1, agra g 1"

MR. DEPUTY-SPEAKER: The ques-
ti9n is:

“That this House agrees with the
Twenty-sixth Report of the Com-
mittee on Private Members' Bills
and Resolutions presznteq to the
House on the 3rd April, 1968.”

The motion was adopted.

16.06 hrs.

/RESOLUTION RE: QUITTING THE
OMMONWEALTH—Contd.

MR. DEPUTY-SPEAKER: We will
now take up further discussion of the
Resolution moved by Shri George
Fernandes about quitting the Com-
monwealth, Only 17 minutes are left.

e *he following Members also' reco

AYES:—Shri K. P. Smgh Dev

NOES:—Shri Surendra Palsingh,

Prakash Puri,

rded their votes:—

Shri Manikya Bhadur and Dr. Surya



